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COMMITTEE ON ABSENCE OF
MEMBERS FROM SITTING
OF THE HOUSE

Minutes

SHRI THIRUMALA RAO (Kakinada) :
Sir, 1 beg to lay on the table Minutes ot
the Fourth and Fifth Sitting of the com-
mittee on Absence of Members from the
Sittings of the House held during the
current Session.

ESTIMATES COMMITTEE
Minutes
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LEAVE OF ABSENCE FROM THE
SITTINGS OF THE HOUSE

MR. SPEAKER : The Committee on
Absence of Members from the Sittings of
the house in their Fifth Report have re-
commended that leave of absence be
granted to the following Members for the
periods indicated against each :—

(1) Shri V. Y. Tamaskar—

11th April to 10th May, 1968
(Fourth Session.)

(2) H.H. Raja Yesvantrao
M. Mukne —

12th February to 19th March, 1968
(Fourth Session).

(3) Shri A. Nesamony —
23rd December, 1967
(Third Session) and
12th February to 19th April, 1968
(Fourth Session)
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(4) Shri Masuriya Din—
27th February to 4th April, 1968 -
(Fourth Session).

(5) Rani Lalita Rajya Laxmi—
14th February to 12th April, 1968
(Fourth Session).

I take it that the house agrees with the
recommendations of the Committee,

SOME HON. MEMBERS : Yes,

MR. SPEAKER : The Members will
be informed accordingly.

COMMITTEE ON PUBLIC
. UNDERTAKINGS

Thirteenth Report
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*DEMANDS FOR GRIANTS
1968-69 — Conrd.

Ministry of Tourism and Civil Aviation

MR. SPEAKER: We are going
ahead with the Demands fairly well except
for one or two Demands that we have lost
because of the UP discussion,

The house will now take up discussion
and voting on Demand Nos. 75 to 78, 126
and 127 relating to the Ministry of Tourism
and Civil Aviation for which 3 hours have
been allotted.

Hon. Members present in the House
who are desirous of moving thelr cut
motions may send slips to the Table within
15 minutes indicating the serial numbers of
the cut motions they would like to move,

*Moved with the recommendation of the President.
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MR. SPEAKER: 1 do not know
anything. I am not here to answer sup-
plementaries. The Business Advisory
Committes takes decisions and I enforce
them here.

SHRI SHIVAJI RAO 5. DESHMUKH
(Parbhani) : Sir before you take up the
Demands I have to draw your attention to
the fact that the guillotining of particular
ministries is a new inveation. It started
last year. Now, an important ministry
like that of the social welfare which deals
with ten crores of people... ...(Inferruption;,

MR. SPEKER : Order, order. This
was brought to my notice yesterday by
Shri Bhandare and some other hon.
Members. 1 said, “There is a business
Advisory Committee meeting today at
4 P.M. ; why do you not come and discuss
it there " Even nowl am Saying that.
I have no objection as to which Demand
is taken up ; I am not interested. Let hon.
Members come there. We shall discuss
and if it is the will of the Business
Advisory Committee, T have absolutely no
objection.

Demand No. 75—Ministry of Tourism and
Civil Aviation.

Motion moved :

“That & sum Dot exceeding
Rs. 16,24,000 be granted to the
President to complete the sum neces-
sary to defray the charges which will
come in course of payment during the
year ending the 3lst day of March,
1969, in respect of ‘Ministry of Tourism
and Civil Aviation®.”

MR. SPEAKER :

Demand No. 76—Meteorology.

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 3,12,51,000 be granted to the
President to complete the sum neces-
sary to defray the charges which will
come in course of payment during the
year ending the 3lst day of Margh,
1969, i respect of ‘Meteorology',"
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Demand No. 77—Avliation.

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs. 10,10,83,000 be granted to the
President to complete the sum neces-
sary to defray the charges which will
come in course of payment during the
year ending the 31st day of March,
1969, in respect of ‘Aviation’.”

Demand No. 78—Other Revenue Expenditure
of the Ministry of Tourism and Civil

Aviation.
MR. SPEAKER : Motion moved :
“That a sum not exceeding

Rs. 1,82,76,000 be granted to the
President to complete the sum nes-
sary to defray the charges which will
come in course of payment during the
year ending the 31st day of March,
1969, in respect of ‘Other Revenue
Expenditure of the Minisiry of Tourism
and Civil Aviation".”

Demand No. 126—Capital Outlay on Aviation,

MR. SPEAKER : Moved motion :

“That a sum not exceeding
Rs. 6,72,55,000 be granted to the
President to complete the sum neces-
sary to defray the charges which will
come in course of payment during the
yeor ending the 3lIst day of March,
1969, in_respect of ‘Capital Outlay on

Aviation'."”

Demand No. 127—Other Capital Outlay of
the Ministry of Tourism and Ciyl)
Aviation.

MR. SPEAKER : Motion moved :

“That a sum not exceeding
Rs, 4,88,15,000 be granted to the
President to complete the sum neces-
sary to defray the charges which will
coms in course of payment during the
yeae ending the 3Ist day of March,
1969, in respect of ‘Other Capital Outlay
of the Ministry of Tourism and Civil

Rl

Aviation'.

These Demans are now before the
House. b :
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SHRI GADILINGANA GOWD
(Kurnool) : Mr. Speaker, Sir, I am very

glad to hear from my friends and from
Members of this House, who have had
very long flights in the Air-India and the
Airlines Corporation Services, that our
air services are running very efficiently and
that our services are in no way inferior to
that of any developed western country.
These two organisations are business
organisaeions and they should not be
satisfied only with giving good services
to the people but should also earn some
profits.

You know, Sir the Government has
invested about Rs. 53 crores in these two
organisation while standing guarantee for
about Rs. 40 crores. While the Air-India
is running with a profit of about
Rs. 3 crores within the course of the
last seven months and is estimated to earn
about another Rs.2 crores; the Airlines
Corporation, I am told, is ruoning under
a loss of about Rs. 2 crores within these
seven months and is likely to lose about
Rs. 2 crores more.

I have not been able to understand as
to why the Airline Corporation is losing.
Very recently they have increased the
frieght by about 15 per cent and this
corporation has been receiving subsidy of
about Rs. 12 lakhs to Rs. 13 lakbs from
the Finance Ministry. In spite that it has
been losing. By extending its services
throughout the country and by reducing
the rates of frieght, 1 am confident that
the Airlines Corporation, while serving the
people, may earn, some profitls. Our
country is a very vast country and, there-
fore, I request the Minister to examine the
possibility of extending the air services to
various places in the country so that no
place in the country should be at a distance
of not less than 100 miles.

In 1954-55 there was a proposal for
an airstrip at Kurnool. Probably on the
ground that the capital of Andhra Pradesh
was shifted from Kurnool to Hyderabad,
this has been droppod. Probably it is on
account of not knowing the importance of
Kurnool. Kurnool is an important place and

one of the 12 Jvotirlingams of our country
is situated in the Nallamalai forests of
Kurnool District which people from every
nook and corper of this country visit.
This country is predominantly of Hindg
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faith and they have got the belief in the
ancient saying that Sreesgilam sikharom
drisyam punarjanmam na vidyate, that is too
say, people who go and havedarshan of this
deity will not have rebirth at all. There-
fore I request the hon. Minister kindly to
construct an airstrip at Kurnool and extend
some air service either from Hyderabad or
from Bangalore.

At Bellary there is an airstrip which is
at a distance of about 35 miles from the
Vijiamagaram Kingdom ruins. Itisa very
important historical place. There the
Government also is spending some money
on improving tourism but they have not
made any effort to see that the Bellary
airport is improved and an air service Is
given to that place.

Coming to tourism, that is being deve-
loped in the Western countries as one of
the largest industries. I am told that every-
one among 25 people isa tourist. They
have been earning very huge amounts of
foreign exchange. For instance, Spain,
having a population of 31 millions is earn-
ing about Rs. 750 crores worth of foreign
exchange ; Greece, having a population of
8.5 millions, i3 earning foreign exchange
worth about Rs. 75 crores ; Yugoslavia,
having a population of 20 millions, is earn-
ing about Rs. 112 crores worth of foreign
exchange. In U. S A. also, tourism is the
second largest industry,

In our country, the Government have
not taken any effort to attract more tourists
from various other countries. I am told,
last year, about 1,80,000 people visited our
country. As a matter of fact, this having
a large population and having so many
important places of pilgrimages and impor-
tant places of historic value has not been
able to attract many tourists. I am told,
it has earmed only about Rs. 24 crores,
last year, that is, only Rs. 1.4 crores more
than what was earned in the year previous
to that. Therefore, 1 request the hon.
Minister to kindly examine the possibilities
of attracting more tourists to our country.

The Government has not identified our
tourists as “holiday men”. They have lo
be given more facilities to visit our country
and, to give more facilities, the Govern-
ment should lay better routes, provide good
hotels, provide proper lodging, provide
pood music, oase customs and jmmigration
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formalities, provide more wayside rest
houses and scrap prohibition.

I am sure the Government will be in a
position to attract more tourists, by pro-
viding all these facilities, and will be ina
position to earn more foreign exchange.

MR. SPEAKER : This Demand has
been allotted only 3 hours. How much
time will the Minister take ? You will
take about 45 minutes.

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
My colleague, the Deputy Minister, will
like to take about 10 minutes. I will take
35 mioutes.

MR. SPEAK®R : It is all right. So,
the Minister will reply at 3-30 p. m. He
will take half an hour only. In between,
the Deputy Minister may intervene. We
will finish it by 4 O'Clock. We will take
up the next Demand at 4 O'Clock.

Some Members have sent me a list of
half a dozen of Independent
Members who want to speak. Every Inde-
pendent Member must send his name if he
wants to speak. There is no point in send-
ing me a list of half a dozen names. That
will not be recognised. Any Independent
Member who wants to speak may kindly
send his name to me. Shri Chintamani
Panigrahi.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Mr. Speaker, Sir, [ just
want to bring to the notice of the Govern-
ment and the Minister concerned the
natural beauty and attraction which Orissa
possesses for the vast number of tourists
not only from India but also from other
countries. It is must unfortunate that the
vast attraction of tourist centres in Orissa
has not been fully utilised in all these
years., The tourist traffic to Orissa is
gradually falling down.

In this connection, I want to bring to
the notice of the hon. Minister the beauti-
ful Chilka lake which is one of the most
beautiful lakes in our country and in the
eastern region of our country also. It has
got vast potentialities for attracting a large
number of tourists and, most specially,
during winta: waza millions of birds from
Manarovar cam: to Qailky Lake and g0
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back, after March, to Mansarovar. For
that, a number of tourists even from
eastern India, not being spomsored by tha
Governmeant, also visit that Lake. T just
want to meation here that near the Chilka
Lake a number of recreational facilities can
be provided at present without spending
much money.

There was a scheme for the develop-
ment of this Chika Lake long before, even
when I was a Member of the Lok Sabha
in 1957. There, the acquatic sports can be
developed and also fishing, bird-shooting
and a fairly long, at lcast 10 miles, marine
drive which will be unique in India be-
cause in no other place in the country you
could have around the Lake a long stretch
of 10 miles of marine drive with beautiful
hills and greenery all the year round. [
suggest let the Government examine an
integrated scheme of tourist development
for Chilka Lake which will include provid-
ing of acquatic sports fishing, bird-shooting
and marine drive with at least 50 to 60
cottages which can afford the tourists faci-
lities to stay there and to go in for boat- .
ing.

I hope the Government will consider
this and will also provide a number of
small mechanised boats so that the tourists
can go in for boating in the moonlit
night. I know our Minister is very much
fond of moonlit night because he has
written some poems also on that. Chilka
Lake in the moonlit night, is a very beauti-
ful scenery to see. I invite Dr. Karan
Singh and Mrs. Karan Singh also to visit
Chilka Lake in the moonlit night.

Again, there is the place of Konarak.
What a beautiful monument! It is a
magnificent monument of the ancient art
which stands today for the last 700 years.
It is majestic in its ruins. The Govern-
ment of India has spent some money on
it but still ityneeds renovation. [ appeal
to the hon. Minister that more and more
facilities should be provided at Konarak.
Whenever people go there, they all return
young. When they see Konarak, they
bescome young. It is, therefore, necessary
that Konarak should be provided with
more tourist facilities. But today the
facilities provided are too meagre.

Then, 1 bring to the notice of the hon,
Minister the question about the devalop-

ment of tho syfrounding ares of tho boauiye
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[Shri Chintamani Panigrahi]

ful temples of Bhubaneshwar. The Prime
Minister has also seen the beautiful temples
of Bhubaneshwar. Bhubaneshwar is called
a city of one thousand temples. Today,
they are all completely destroyed. Even
the famous temples of Lingaraj and Raj-
rani which are embodiments of human
skill and art are languishing. Something
should be done to such a beauty. We are
searching for beauty elsewhere. Beauty is
there lying unnoticed. I think, the hon.
Minister will discover this beauty which
lies in Orissa in such splendour and
plenty,

There was also a proposal to beautify
the surroundings of the temples. If you
go to Bhubaneshwar Temple, you will find
there is all dirt and filth. How can the
tourists go there ? It is better the sur-
rounding of Bhubaneshwar Temple and the
Khaudagiri and Udayri Caves are beauti-
fied. There was a programme for the last
10 years to beautify Gopalpur, Konarak
and Purl sea beach. What happened to
all those places ? They remain as they
are. It is only the fishermen who live
there and pursue their age-old profession
of fishing.

There is no improvement done there.
I hope these things will recelve urgent
consideration at the bands of Government.

Then, there is the famous place Lalit-
giri which is about two thousand years old,
where Buddhist shrines and monasteries
have been excavated due to the Govern-
ment of India's efforts. But there is no
road communication there, and there is no
further development there. There is a
scheme to develop this Lalitgiri complex.
1 was told in answer to one of my ques-
tions that the details were awaited from
the State Government. I do not know
how long it would take for these details to
come here and how long it will take for
the Minister to develop those aeras.

1 have personally invited the hon.
Minister to visit one famous place of pil-
grimage, mamely Kantilo in Khandapara
which is the ancient abode of Lord Jagan-
nath. Lord Jagannath was not first at
Puri but at Kantilo. [ hope the hon.
M aister would like to see this ancient
gbode of Lord Jaganuath. This is a famouys

and ageient placy of pilgrimage. But it
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has no road communication and there are
no proper facilities there. The pilgrims
who go to Puri feel that their pilgrimage
is not completed unless they have been to
Kantilo also. Therefore, 1 would suggest
that there should be road communications
developed to that place. Only a minor
bridge is required to complete the road
communication from Khandapara to Kan-
tilo on the river Kuanria.

If Rs. 3 to 4 lakhs could be provided,
then this bridge can be completed, and the
road communication can be established to
that place.

Recently, a tourist survey has been
made, but [ am completely surprised at the
report of the Tourist Survey Committee
and 1 find that it is completely disappoint-
ing. They have said that the number of
tourists coming to India from the Western
countries has been gradually falling down.
If that had been compensated by an in-
crease in the number from the Eastern
countries, I would not have minded it.
But the report dlscloses that India was
losing Fast a very large number of tourists
from the U.S. A. due to unfavourable
conditions. I do not know what these
unfavourable conditions are which this
committee wants us to remedy. [ would
like to know from the hon. Minister what
steps are being taken to see that those un-
favourable conditions which do not attract
tourists from the Western countries are
remedied and whether any efforts have
been made in that direction.

. With regard to the India Tourism
Development Corporation, I would like to
submit in all ecarnestness that whatever
efforts are being put torth by this corpora=
tion are not commeansurate with the invest-
ment that the Government have putin. I
would like to know from the hon. Minister
the specific programmes that this corpora-
tion has undertaken and whether these
‘programmes have been implemented in any
‘part of the country, and if so, to what
extent.

: Now, I would like to bring to the
notice of the hon. Minister the difficulties
with regard to regular plane comnnpection to
Orissa, particularly from Delhi to Bhubane-
ghwar. There is no direct flight from
Delni to Bhubaneshwar, just as there is ng
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direct train from Delbi to Bhubaneshwar.
All the State capitals have now been linked
by direct train services like Dakshin
Express or some other Express. But there
is no ‘direct connection at present to
Bhubaneshwar. In the name of Lord
Jagannath at least, there should be a direct
train service from Delhi to Bhubaneshwar
and Puri. There is no direct plane con-
nection also now from Delhi to Bhubane-
shwar, and we have go to Calcutta and
then catch the plane to Bhubaneshwar from
there, the difference in timing between the
two services being only about 25 minutes
or so. But nowadays, due to the grace of
the hon. Minister, the planes are also
flying late. So, whenever we reach there,
we can get about half an hour to one
hour's time to catch the next plane.

In the Bhubaneshwar aerodrome itself
some more facilities shouid be provided.
Recently, about Rs. 3 to 4 lakhs has been
spent in strengthening an existing runway.
I would like to know from the hon. Minis-
ter whether this runway has been stre-
ngthened only for the landing of Dakotas.
When Rs. 4 lakhs has been spent, we do
not know why something more could not
have been invssted so that bigger planes
could also land there. The Dakotas and
the Viscounts are gradually becoming
obsolete and are not very much in use and
they may go out of use after three or
four years. So, I would like to know why
Government should not spend more for
strengthening the runway so that bigger
planes could land there. I would submit that
the runway should be made suitable for
lauding of bigger planes, and more faci-
lities should be provided at Bhubane-
shwar.

SHRI BABURAO PATEL (Shajapur) :
This is another Ministry with a bad past.
The only silver lining to the present posi-
tion is that it has a Minister who is not a
professional politician. He is known for
his honour and integrity, and I hope he
will have the intellectual integrity to realise
and appreciate the points put forward by
the Opposition during this debate.

I come to one of the departments
which is very notorious for its expenditure
and extravagance; that is, Air India. I
take only one instance. Air India orga-
nises what is called ‘inaugural flights’ dur-
ing three months in a year.
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What are these inaugural flights
supposed to be? The word ‘inaugural’
means something new that is being initiated
or introduc:d. But in this case, what
happens is that the old flying birds keep on
taking old flying racketeers to foreign
countries during the three months.

Last year, there were 14 inaugural
flichts in which 586 guests were flown from
India. They were all supposed to be VIPs.
When 1 asked Dr. Karan Singh a question
he named 306 people, but he did not name
280 people at all. These 280 were unknown
and unnamed. These people are flown on
eight grounds: persons of commercial
importance, i.e., representatives of business
houses, as a source of revenue, travel
agency representatives and tour operators,
representatives of the press for publicity,
members of the Air India Board, officials
connected with either the operation of air
services or with governmental agencies,
MPs. and Government of India officials.
I have been given the names of 306 persons
who were flown with their addresses, full
names as well as how they were connected
with business. I do not I;‘ve much to say
about them. But there i ‘one person in
this list called Kantilal Desai, Delhi. His
father’s name is not mentioned. His busi-
ness is not mentioned. 1 would like to
know under what category out of these 8
he comes. Is he a person of commercial
importance ? 1 do not think so, because
he is not likely to get any business as a
source of revenue for Air India. Is he a

travel agency representative 7 Not so. He

is not a representative of the press. He is
not a member of the Air India Board. He
is not an official connected with the opera-
tion of air services nor is he an MP. He
is not a government official. Thea under
what category does he come ?

&t <fr T (g0) : FT AT T
37 & faar off & T TE w7

SHRI BABURAO PATEL: 1 do not
know. I want to know the name of
his father. I want to know the address of
this person. [ want to know the reason
why he was taken all the way to London
on an inaugulal flight. When a person
goes from hcre on such a flight, he is
expected to return by the same flight be-
caus¢ this is a courtesy and hospitality
offered though I do not know for what
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[Shri Baburac Patel]

purpose it was offered. He went as a
guest and should have returned as a guest.

This man, Kantilal Desai, landed at
Lendon and never returmed by the inaugu-
ral flight. He returned after three months.
I would like to know where he went from
London and why he was not brought back
by the inaugural flight by Air India.

The second thing is that during these
14 inauvgural flights, Government spent,
that is, Air India spent, £ 37,750, at the
rate of £20 per head, for entertainment
and hospitality on these guests. When we
are short of foreign exchange, where the
hell do we get all these funds from 7 Why
is this at all necessary when other air
companies do not at all have such inaugu-
ral flghts except when a new aeroplane
is introduced on the line 7 They do not
have inaugural fiights merely to give some
sort of a holiday or picnic to these big
‘people.

Then I do not know why Members
of Parliament should be taken on an
inaugural flight. They do not in any
manner help to sell tickets. Most of them
cannot afford to fly. But they are taken,
for ome reason or other. If the Air India
people think that by taking MPs on these
flights they will not talk saucy, they are
very much mistaken. Rather they might
.have these free flights, enjoy all the hospita-
lity and then have free talk here.

Then we find that a number of smug-
glers are also being taken as guests in these
flights. Smuggling is also done by mem-
-bers of the Air-India staff. One Mr. Chopra
who was getting Rs. 400 as salary was
arrested the other day for smuggling goods
worth Rs. 71,000 and when 1 asked a ques-
tion how many more smuggling cases were
ieaced and caught, they asked for time
and 1 have been waiting for a reply for the
last two months. Another aspect of Air-
India is that it is a concern which is domi-
nated by Parsis. It was a Parsi gentleman

.who first flew into Bombay from Karachi,
with the result that the domination of the
Parsi still continues. We had a handsome

Prime Minister wearing a red rose who
decided matters on ecmotional basis and
because of this emotional basis he appoint-
ed Mr. Tata as the Chairman of Air-lndia.
1 cannot understand, whatever competence
a person map have, why there sheuld be
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private gentleman as Chairman
Government-sponsored autonomous cone
cern, and why he should manage its
activities.

of a

SHRI NARENDRA SINGH MAHIDA

(Anand) : 1t is rather unfair.
MR. SPEAKER : Let him have bis
say now.

SHRI BABURAO PATEL : Another
aspect which 1 am not able to understand
is why the foreign companies liks J. Walter
Thompson and Clarion McCann are
appointed as advertising agencies for Air-
India and Indian Airlines when we have
got over hundred competent Indian adver-
tising agencies. When I asked a question
over this the reply that was given by the
hon. Minister was that Messrs. Walter
Thompson have served Air-India for the
last thirty years satisfactorily. What
happens is this, that all the profits of these
foreign companies go to foreign countries.
We bave over hundred Indian companies
who are equally competent and they could
have been given the business. But these
people say that these foreign companies
have served them satisfactorily. By the same
logic can we say that the British people
who have served us for the last 200 years
should still continue and that we should
not have freedom? The Governmant
ought to have taken steps to encourage
the lndian agencies since they went to
nationalise all Indian activities. During
the last.three years, Messrs Walter Thomp-
son have been paid a commission of
Rs. 5,18,433, while the firm Messrs Clarion
McCann have been paid Rs. 1,95000 in 2
years. All this money goes to aforeign
country. And all this could have been
avoided if Indiam ageocies had been
patronised. This has happened because
the Managing Directer of Walter Thompson's
had married a Parsi woman and that is
why the Air-lndia places business with
this firm. So, we want to know how long
this communal type of dealings are going
to dominate our political scence. The
same kind of communal dealings dominate
all our administration.

So. 1 would like Dr. Karam Singh to
look into the matter seriously and o sce
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whether we cannot stop this kind of busi-
ness in which 80 per cent of the profits
go to the foreign countries while we have
our own hundred Indian advertising agencies
waiting for business.

We have now got two autonomous
Corporations, the Air-India and the Indian
Airlines. The Indian Airlines is another
anakepit of ‘corruption. I have poiated out
many instances to the hon. Minister about
this. One of them was regarding air-sickness
bags. 1 had asked a question about this.
They have purchased bags worth Rs. 70,000
in a year.

Sir, a bag costs round about 15 paise.
That means about 3 to 4 lakhs of bags are
purchased every year. Does the hon.
Minister mean to tell us that 337 of the
people were air sick during the year 7 1
have been travelling by air for quite some
time and [ have hardly come across a case
of vomitti and Here, we are
told that year in and year out 33%, of the
people have fallen air sick and air bags
to the tupe of Rs. 70,000 arc being purchas-
ed every year. Sir, I have poioted out
that the bags are not purchased every year
but only new bills are submitted every year
and somebody is swallowing the money.
This is happening again and again and it
is the duty of the Minister to Jlook into
this matter personally and see that this
poor country and its poor people are not
being robbed by some unscrupulous
people.

One more suggestion | would make and
I will finish. Sir, instead of haviog two
autonomous corporations cach working
in different direction and practising corrup-
tion at different levels, let us have one
autonomous corporation. Let them be
combined into one so that it becomes easy
to manage things and the Minister can
have a unitary control of the whole thing.
Otherwise, what is happening at the
moment 7 These two corporations have
a lot of eompetition omly in increasing
corruption. ‘This should be avoided and
if Dr. Karan Singh could manage to see
these two corporations combined into one,
1 think a lot of administrative expenditure
could be saved and corruption reduced.

SHRI N.K. SANGHI (Jodhpur) :
Mr. Speaker, Sir, before I start I may say I
‘have no fight regarding the inaurgral
flights. But I wish Sir, that only those
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M.Ps. who have not got a chance to travel
by the inaugural flight, should get a chance
during the next few years.

Sir, coming to tourism, there is no
denying the fact that all of us are wvery
muach interested in the development of
tourism.

12.38 brs.
[Mr. Deputy-Speaker in the Chair]

We have a Ministry and a separate
corporation for this and we are spending a
lot of money on the development of
tourism. [ am sorrv to say that with all
our experience and planning, we have been
talking a lot but no substantial results have
been achieved. Sir, there seems to be
something basically wrong with our con-
cept and administration of tourisam.

India, as you know, Sir, is a very large '
sub-continent, has got various types of
climate, many spots of scenic beauty, we
have long beaches and beautiful monuments. .
We bave a large wild life in the country
and a variety of flora and fauna and yet
we have failed in developing tourism.
There is something radically wrong with
the working of the Ministry. When we
look at other countries like Spain, we find
the whole economy of Spain has been built
up on tourist trade. If you take Italy,
they have developed tourist trade to such
an extent that there is no parallel else-

where. Look at some of the Pacific ocean
countries—Japan, Thailand and other
countries. They have all built up a

flourishing tourist trade with their limiied
resources and enjoy a larger share of world
tourist traffic than India. Sir, in a con-
ference which was held a few days ago in
Kashmir, our hon. Minister said that
Yugoslavia, with a very small population,
has developed tourism to a very large
extent. May I know from him as to what
is wrong in this country 7 We attract
only } per cent of the world tourist trade
which is simply negligible. Sir, if this is
the speed with which we are proceeding,
I do not think we can do anything better,
It has also been said that by the end of
the Fourth Five Year Plan, we will be
able to altract about a million toursts.
Sir, the way this Corporation is functioning
and the Ministry is working, 1 think, it is
only a matter of dream-thinking.
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1 would like to draw your attention to
thess old ideas, laissez-faire thinking, that
it is only the rich people who travel for
pleasure and we have created [acilities for
rich world trotters. But now the trends
are changed. There is a large number of
middle class tourists and we have to create
facilities for them. They borrow money
or they plan the holiday to-day and they
pay later. Itis this middle-class tourist
we have to attract more and more and
unless we can really do that and cater for
the middle class tourists, I do not think
much headway can be made.

1 would like to draw your attention to
the highest advisory body, viz., the
National Development Council.  This
Council is constituted both of Central and
State officials and people who know the
tourist business. What is happening ?
Whatever decisions the Council has taken,
50% of them are thrown into the waste
paper basket.

Whatever resolutions are passed, in
fact, they are hardly implemented. When
we have such a council, 1 am sure that
the resolution that this council passes
should be taken care of and implemented.

Not only this. We have the India
Tourism Development Corporation, one of
the biggest corporations to look after the
development of tourism in India. But if
you will see the history of it during the
last three years, five Boards of Directors
have been changed till now. Whenever a
new Board comes, it overlooks what the
previous Board had done, and the policy
it has laid down and all that is thrown
away. If this is the way that the India
Tourism Development Corporation is
working, | do not know which way it will
go. It is high time that a re-thinking was
done regarding this Corporation so that
our tourism could be really brought into
effectiveness.

May I know from the hon. Minister,
if there is any hotel today under construc-
tion under this Tourism Development
Corporation 7 There is today not a single
hotel under construction in this public
sector. If we are not thinking of planning
and copstruction...
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SHRIMATI TARKESHWARI SINHA
(Barh) : Ramesh Thapar is himself a con-
struction.

SHRI N. K. SANGHI : That is for you
to say ; but everyone knows that nothing
is being done. Unless we sit down and
do something things will not be dome
at all.

Today, this Corporation does not have
a managing director. It is really a sad
state of affairs. Such a big Corporation
does not have a managing director ! The
Board meetings are held frequently but
nothing is being donme. No hotels are
being developed. The basic purpose with
which this Corporation was formed was
for the development of hotels for promoting
tourist traffic.

Another point is when compared to
the tourist offices in different parts of the
world, and the tourist offices in our
country, I find that our tourist officers are
not giving satisfactory service to the tourists
in this country. Have these officers gone
to the places of tourist interest themselves ?
If you will go into amy one of these
tourist offices, you will be really saddened.
I have many times gone out of India and
visited the foreign tourist offices. But
here, I am sorry to say that the officers
here in the tourist offices have no idea of
the country ; they have not been themselves
to many places of tourist interest in this
country. Not only should they have gone
to important places of tourist interest but
they should have gone to the holiday
resorts, to places of scenic beauty, places
which could really be of tourist interest
and they should create interest in the
tourists, But it is not so. If you just
want a cushy job, then join the tourist
department, and if you are lucky you will
have a chance to visit one of the foreign
countries and you may have a good time,
This is really a sad affair. We will not
be able to develop tourism on these lines.

SHRI J. B. KRIPALANI (Guna) : Did
you visit any embassy also ?

SHRI N. K. SANGHI: Now, what
does a tourist want ? He wants good
boarding and good lodging. Tourists travel

_ by air, road and rail. They travel by Air-
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India and they travel by the Indian Airlines
Corporation. One of the biggest corpora-
tions is the Indian Airlines Corporation.
Most of us who have been travelling by
the planes in this Corporation know what
it is. Travelling by the Indian Airlines
Corporation is well-knpown that it is most
inefficient and expensive. If you see the
catering in these flights, the catering to the
customers, what are the facilities that are
available ? The facilities that are available
have very little in comparison to thoss
available in the foreign internal airlines.

Tourists are put to many small diffi-
culties. It does not matter if one is
charged Rs. 100 in a hotel, or even Rs. 200.
But what worries the tourist are small
matters. For example, take the telephone
services in Udaipur. There was no telephone
booth in Udaipur. Recently a public call
box has been installed at the airport, and
if one wants to make a call, the charge
is twelve annas. Most of the time, the
public call Booth is closed. Itisa wvery
small,  silly thing ; this difficulty could be
avoided.

Only yesterday, I had been to Indore.
You will be surprised to know that there
is no public announcing system at the
airport there. When you operate the
Fokker-Friendship services and similar air
services, the basic facilities have to be
looked into. If you do mot look into th
small things like these, I do not know
how we can really go in for bigger thipgs.

‘Then, a few words about the shops at
the airports like Santa Cruz and Palam
airports. Things there are selling at a
fabulous price. A thing like chocolate,
which sells at Re. 1 in the market, is sold
at Rs. 1.50 in the airport ; this is really
cheating. We must not leave this for
auction by the highest bidder; and thus
allow those people to fleece the customer.

The other day, 1 found in the Palam
airport that a cup of coffee was being
sold at Re. 1. Another shop was opened
and there, it was 12 annas a cup. Today,
if you go, you will find that the price is
Rs. 1.25. These are the things which
should be set right.

Now, the Minister has recently levied
an entry permit for entry at the airports,
It was cight annas and it may become
Bc 1 Jater. It may ovm be Rs, 10. but
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what worries one is this : When all over
the world; we have customs-free shopping,
customs-free things to buy, when we have
reasonable prices, we cannot get our own
Indian products at cheaper prices at the
airports. This is really a shame for our
country.

In the IAC flight from Delhi to
Kathmandu in Nepal, foreign liquor is
advertised and sold. But it is told frankly
that Indian currency will not be accepted
for the foreign liquor that is available on
these flights. It is a matter of national shame
and nothing is more detrimental to the
Indian sense of honour and integrity than
this that the Indian rupee is not accepted on
an Indian Airlines plane. 1 am reminded of
a story of a flourishing salesman who gave
up his job as a salesman and joined the
police department. When some friends
asked him the reason, he said, “In my old
job, I have to say every time the customer
is right. Now in this department, I can
say, the customer is wrong”. I thiok one
can join the Indian Airlines and say, the
customer is always wrong.

Air-India is a wonderful service. It

has been well organised and is doing very
well. But my experience is, in Air-India

Indian gets the last priority. The Maharaja

of Air-India has lost much of iis glamour.

MR. DEPUTY-SPEAKER : He should

conclude now.

SHRI N, K. SANGHI : Look at our
hotels. We have hotels like the Taj and
the Ashoka, but the prices have gone up.
The foreign tourist wants a reasonable
accommodation and food for, say, five
dollars a day. Hotels like Ranjit and Lodi
are very dirty, The bath rooms are dirty.
There is no cleanliness in these hotels,
Unless you improve the cleanliness, I do
not think the tourists will be attracted to
them,

We have to develop our tourism and
bring it to a certain level of proficiency.
We should remove these small troubles.,
The road transport is hardly organised.
A man travelling by tourist taxi is stopped
at so many barriers and there are always
long negotiations with the State Govern-
ments. For rationalisation of road transport
some agree and some do not agree. I

suggest thata committee of Members of
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Parliament should be organised to look
into this matter. A cell should be cons-
tituted in the ministry. 1If there is any
trouble, if somebody cannot get accommo-
dation or transport, this cell should come
to his rescue. That is the way to develop
tourism in this country.

The prosperity of the country demands
that we should all be united and we should
gee that tourism develops in this country.

SHRI S. KANDAPPAN (Mettur) : Sir,
there is much to be desired in the service
rendered to passengers in the TAC. T hope
with the dyramism of the new minister,
things will improve.

There is inordinate delay in the delivery
of our luggage and the aanouncement
both at the embarking place and at the
place where we get down is anything but
clear. Nobody is able to make out
whether it is Greek or Latin or English.
These are small things, but it will go a
long way to make us feel that our needs
are being catered to effectively if it is pro-
perly streamlined.

1 do mot know whether Madras airport
is considered as an internativnal airport or

as a major airport. The Government is not ~

clear in its mind about this and they have
given an indication of their confused
thinking in the report itself. In page 3,
Madras is included in iniernational airports,
but in the annexure, it is shown as a major
airport, with the result many of the
amenities available at international airports
are not available at Madras airport. There
are very few houses which cannot accommo-
date even a quarter of the personnel
working there.

1am told that the Government has
acquired some land for providing housing
facilities there. 1 hope they will go ahead
with the programme and complete it with-
in the shortest possible time.

1 would like to plead with the hon,
Minister in respect of another important
thing. . Already representations have been
sent and some Members of Parliament have
also met the Minister personally in this
connoction. There is a domand consis-
tently for the past decade or so that there
should be & small uirport at Salem jp Tamix
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laud, Successive Collectors of District
Headquarters in the town which has a popu-
lation of more than three lakhs have been
taking a keen interest in this matter. A
few years back the Madras Flying Club,
just to give a glimpse of what it would be
like and also to enthuse the people there,
organised flights for the public in that area.
They have also acquired some land there.
The Government is even prepared to place
at the disposal of the Central Government
sufficient acres of land for this purpose. [
would like the Minister to see that an air-
port comes up in that place.

There is another very important matter
to which I would like to draw the attention
of the hon. Minister. I understand that
within a span of three or four years quite
a good number of pilots are due to retire.
All those who joined at the end of the
Second World War are due to retire and
there would be a demand for piloting our
civil servizes. [ do not know what facilit-
ies the Government have at present to
train enough personnel to man our whole
fleet. I would like to submit that it is
time Government should from now onwards
lay the ground and see thit we get enough
tralned personnel. In this regard [ would
like to urge upon the Government that they
should see to it that the selection is made
on an all-India basis. Of course, it may
be said that it is being made on an all-
India basis but if you look to the practical
side of it you will find that it is not given
the widest publicity ia the language papers
and ws do not attract all the talent that is
there in the country for the lucrative jobs
that we have in civil aviation and other
departments of this Ministry.

With regard to tourism 1 do not want
to say much because the time at my dis-
posal is very short. But [ would like to
place one thing for the comsideration of
Government. Many of the monuments
particularly in the south of our country
are religious. Probably the foreiga tourists
may not have much interest in our religion.
Still they have a historical and architee-
tural value. That should be preserved and
publicised. Whereas in many places the
people who happen to go there occasionally
find & lot of interest and enthusiasm in our
pld architecture, unfortunstely, we do not
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promote tourism with a view to cater to
the oeeds of that kind 'of tourists that may
e threre in the world over.

In my constituency there is a place in
Tarméngatant where there is a temple
thousand years old. 1 learn from people
who are good critics of architecture that
they have never come across such a beauti-
fol structure anywhere they have toured
about. There are many places like that.
1 =m just giving you ome example and it is
pot that I want this particular place to be
recognised. There are many places in the
south of that nature and Government should
see 1o it that they give publicity to these
places. They should also provide lodging
and boarding facilities at these places. The
matter of providing traffic facilities should
also be looked into.

With regard to traffic I would like to
#ay that supposing a tourist is interested in
a bird's eye view of the whole country 1
wounder whether the tourist department
his got any comprehensive pamphlet or
fand-out to give to him covering all the
places of interest in this country in various
fields, Also, there is no road link to many
of even the important places. These are
all vital matters which the Government
should consider They should see that
facilities are provided to encourage tourists
10 go to these spots,

1 do not wadt to say anything on the
fstwe of prohibition. Particularly in my
Btate, we are very strict on the implemen-
tation of prohibition. OF course, an excep-
tion is made in the case of tourists, who
are given permits.

‘With regard to hand-outs and books I
fesl there is a lacuba. For many temples
sid places of tourist interest there are no
hand-outs giving their historical perspec-
tive @r 4 short history of the place which
will be of immense help to the tourists,
Except for big and popular places like Taj
Meuhal and others, there are no hand-outs
for smalbter places of finterest. It should
be attended to.

.. Then, § am sorry to sey that on every
Demand we are constrained to make sore
teferehce to Hindi, which only indicates
the omiipotence of Hindi in this country,
in this Ministry, for instahce, 1 wondet
what is th: necessity For the propagatioh
éf Hindi by spending a lot of money. Of
All the Ministries, of the Governmént of
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India there is the remote chance of Hindi
being of any wuse in this Ministry because it
deals with tourism and aviation where Eng-
lish is pecessary. Only the other day,
while giving the reasons for an air accident,
the Minister way saying that it was due to
a misimderstanding of the message given by
the Geneva airport, which was transmitted
in French. The crew were nol able to
understand this. [ think it is understood
all over the world that English is the med-
ium used by all airports, Then, what is
the purpose and what is the use of spending
so much money by this Ministry for the
propagation of Hindi ?

Even with regard to communications,
it is stated on page 17 of the Report that
all communications received in Hindi are
replied to in Hindi. Are there not people
in this country who are interested in other
tanguages 7 If the Government want to
give this facility or amenity of fransacting
the business with the peopie in a language
which is understood by them, it should be
given to all people equally and in an im-
partial manner.  But, enfortunately, ia
this department, as in other departments,
they do not seem to bother about the other
languages or people speaking other langu-
ages., Suppost [ write a latter to the
Minlstry in Tamil, | may not get even an
acknowledgemeént. But if my hon. friead,
Shri Rabi Ray writes a letter in  Hindi, he
will get a reply.

SHRI RASI RAY {Pari) ; In Oriya.

SHRI S. KANDAPPAN : If you
write it in Oriya, you will not get a reply.
But if it is in Hindi, you will get a reply.
Why this double standard ?  (farerrupt ions)
It is there. 1 am not inventing anything.
I am just commenting on what is there.

sty T fow owmer & fag@t
o et W § v Praar wrfag

SHRI S. KANDAPPAN : Notifica-
tions and resolutions are released For pub-
lication in Hindi. Why could they not
divert that money for the efficient function-
ing of the department ? I am sure gquite
a good amount is beiag speat for the pro-
pagation of Hindi. [ would like to know
the totél amount they are spending on
Hindi in this departutent and in the Minig,
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try. 1am sureit would be a revealing
figure.

Let it not be understood that I am
speaking against another language. Tt is
not at all that way. But what is the use
and what is the purpose of this Ministry
spending money on propagation of Hindi ?
Since we are making only slow progress in
various fields, 1 would request the Minister
to see that they do not waste their time,
energy and money on this kind of venture
when they could better be diverted for the
efficient functioning of the civil aviation
and other departments,

SHRI A. 5. KASTURE (Khamgaon) ;
Mr. Deputy-Speaker, Sir, I am very much
thankful to you for giving me this oppor-
tunity to speak on the Demands for Grants
relating to the Ministry of Tourism and
Civil Aviation.

1 wish to speak regarding tourism first.
1 am glad to know from the report -pub-
lished by the Ministry that the Govern-
ment has constituted the Indian Tourism
Development Corporation, 8 public sector
undertaking. India is a very vast country
-and there are a large number of places of
tourist interest. The interest is from seve-
ral points of view. In view of several re-
ligions in India, almost all religions, temples
and monunents are of interest from the
tourist point of view.

MR. DEPUTY-SPEAKER : The hon.
Member may resume his speech after
Lunch.

13.00 hrs.

The Lok Sabha adjourned for Lunch till
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
ar five minutes past Fourteen of the Clock.

[Mr. Depaty-Speaker in the chair)

DEMAND FOR GRANTS, 1968-69
—cond,

Mipistry of Tourism and Civil
Avigtion—contd.

MR. DEPUTY-SPEAKER : Shri Kag
- fHre to continye his speech,
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SHRI A. §. KASTURE : Mr. Deputy-
Speaker, Sir, [ was discussing  about the
religious monuments. The religious monu-
ments of whatever religion must be well
maintained to attract the tourists. It is
absolutely necessary to provide more and
more facilities to the tourists. 1 feel,
tourism should be considered as the most
prosperous industry.

There are a large number of Touist im-
portant places in Vidarbh region of Maha-
rashtra. They are of historical importance.
For example, Ramtak. It is only 30
miles away from Nagpur. There is a tem-
ple of God Ram. It has been proved that
the great epic of Meghdoot written by
Kalidas was written at Ramtak. So, Ram-
tak temple should be declared as a place
of tourist importance. There are also
several forts within the region of Vidarbha
of Maharashtra. The first is Sitabadi fort
which is in Nagpur proper, there is Nar-
nala fort in Akola district. Gavilgarh fort
and Guruking Ashram of Mozri, both of
Amraoti district. These places should be
considered as places of tourist importance.

Sir, I hope the hon, Members of this
House know the importance of Sindkhed
Raja, the birth-place of Jijamata, the mother
of the great Shivaji. The palace and other
monuments of Sindkbed Raja should be
declared as places of tourist interest. It is
in Buldana district. The world famous
Buddhist frescoes of Ajanta are very near
from Buldana.

Buldana is a district place of Mahara-
shtra. In order to give facilities to the
tourists the Government of Maharashtra
and the Government of India have started
tourist office in Aurangabad, but the Ajanta
.caves are nearly 67 miles away from
Aurangabad. On the contrary, Buldana is
thirty miles from Ajanta caves. The
Government of Maharashtra have started
regular bus service to Ajanta from Buldana.
But there is no proper facility for tourists
at Buldana. [ would therefore request the
Minister to consider Buldana which isa
hill-station as one of the places of tourist
interest. It is very near from Ajanta. I
would request the hon. Minister to start a
sub-tourist office at Buldana and construct
a toyrist bungalow there.

As regards Civil Aviation, Sir, I would
like to say that Nagpur is a central plagg
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of India. But there is no direct air service
from Delhi to Nagpur. There are direct
air services from Delhi to Bangalors,
Madras and Hyderabad. Wagpur has its
own importance. It is not only a central
place of India, but it was the capital of the
old CP and Berar province. Now Vidarbh
and Nagpur form part of Maharashtra.
Considering the importance of Magpur, |
would like the hon. Minister to consider
the proposal of starting regular air service
from Delhi to Nagpur. If it is not possible
to start regular air service between Delhi
and Nagpur then I would request that the
existing service from Delhi to Madras or
Hyderabad or Bangalore may be used for
stopping at MNagpur and then go to the
destined place.

As regards Aurangabad airport, I have
some difficulty about it. The office of
Indjan Airlines Corporation is in Auranga-
bad hotel and the airport is at Chikhal-
thana. That airport is cight miles away
from Aurangabad hotel. At the time of
arrival of the plane the whole staff of IAC
go to the port and no one remains in the
office. So, if any tourist wants to catch
the plane and he goes to the I. A C. office
there is no one there. As such he cannot
catch the plane, as he has no idea
whether the plane has arrived or oot
So 1 would request the hon. Minister
to see that at least one employee of the
IAC is there at the office at the time of
arrival of the plane to cater to the needs of
tourists and the passengers. [ would
therefore request the hon. Minister to issue
necessary instructions in this regard.

MR. DEPUTY SPEAKER : Hon.
Members may now move the cut motions
to Demands for Grants relating to the
Ministry of Tourism and Civil Aviation,
subject to their being otherwise admissible.

St gmeafey gwam & sEE
@ g-

fie “aqiza st wifrs IgEEw ww-
g siaw & W wiw § 100 Tl ©w
wT fad Wi |

[arfax wgx & faq famm &=w
woT & & gneat (3)]

fe “qgea W wafTe JEaE we-

wu” sftiw & v whr % 100 @R o
w7 t‘ti war

VAISAKHA 3, 1890 (SAKA) Tourism and Civil Avi.) 2460

[vdewt & fodr sndm arer eqral AR
srifera aAt av wfgs fao Jar =1g
A ¥ wrEwawar (4)]

SHRI SRINIBAS MISRA (Cuttack) :
I beg to move :

“That the demand under the Head
Other Capital Outlay of the Ministry of
Tourism and Civil Aviation be reduced to
Re. 1/-."

[Failure to develop places of interest
in Orissa as tourist centres. (44))].

“That the demand under the head
Other Capita! Outlay of the Ministry of
Tourism and Civil Aviation be reduced to
Re. 1/-

[Neglect in developing Udayagiri and
Ratnagiri as tourist centres. (45)].

“That the demand under the head
Other Capital Outlay of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100/-."

[Delay in developing the Chilka lake as
a place of attraction for tourists. (46)].

SHRI VASUDEVAN NAIR (Peerwade) !
I beg to move :

“That the demand under thc hcad
Aviation be reduced to Re. 1.”

[Need to provide cheap accommodation
at the airport retiring rooms for use of
non-gazetted staff on tour as available to
Gazetted officers. (47)].

“That the demand under
Aviation be reduced to Re. 1.”

[Need to convert the E&M workshop
for repairing and maintaining staff cars of
various Ministries into a permanent
establishment. (48)).

“That the demand under the Head
Aviation be reduced to Re. 1™,

[Need to have a single administrator at
various airports instead of having two or
three as at present. (49)].

“That the demand under the head
Aviation be reduced to Re. 1.

[Need to reserve Class 1l posts for
departmental promotions only and have
direct recruitment of Class I level as is
done in other departments. (50]. "

“That the demand under the head
Aviation be reduced to Re. 1.”

[Need the provide free transport for
staff for marketing trips at least once a
wuk in me of ou:-of the-way mrport (Sl}]

the head
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“That to demand under the head Avia-
tion be reduced to Re. 1.”

[Need to implement the ICAO Assem-
bly resolution emphasising the need to
raise the pay scales and improve the work-

" ing canditions of staff engaged in naviga-
tion and cammunication departmeats of air
traffic services. (52)].

“That the demand under the head
Aviation be reduced to Re. 1.” _

[Need to establish a statutory corpora-
tion for managing the airports. (53)1.

“That the demand under the head
Aviation be reduced to Re. 1.”

[Need to give special consideration to
problems of civil aviation staff whose living
and service conditions are hazardous as
compared to staff of other departments.
(54)).

}“T‘hat the demand under the head Avia-
tion be reduced by Rs. 100.”

[Failure to supply liveries to entitled
staff in time. (55)].

“That the demand under the head
Aviation be reduced by Rs. 100.”

[Failure to grant overtime allowagce to
Chowkidars and Sweepers on the same
hourly rates as applicable to other opera-
tional staff of Civil Aviation Department.
(56)).

“That the demand under the head
Aviation be reduced by Rs. 100.”

[Failute to confirm non-gazetted staff
against available permanent posts. (57)].

“That the demand wunder the head
Aviation be reduced by Rs. 100."

[Failure to provide residential accom-
modation to civil aviation staff in view of
their All-lndia service liability and remote
lucation of the airports. (38)].

“That the demand under the head Avia-
tion be reduced by Rs. 100."

[Failure to implemest Weorkshop
Committee Report (59)).

“That the demamd under the head
Aviation be reduced by Rs. 100.”

[Failure to implement rewised pay
scale for Workshop Staffi frgm 1.9.1957.
(60].

“That the demand under the head
Aviation be reduced by Rs. 100.”

[Failure to remove disparity in internal
relativity of percentage of posts of
Selection Grade Aerodrome Operators.(61)].

-
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“That the demand under the head
Aviation be reduced by Rs. 100.”

[Failure to prevent intordinate delay in
administration in settling staff problems
and Union representations. (62)].

“That the demand under the head Avia-
tion be reduced by Rs. 100.”

[Failure to follow the instructions
issued by Ministry of Home Affairs in
writing Coafidential Reports of staff. (63)].

“That the demand under the head
‘Aviation be reduced by Re. 100.™

[Pailure to issue quasi-permanency
certificates to staf who are eligible for
them for a number of ysars. (64)).

““That the demand under the head
Aviation be reduced by Rs. 100."

[Failure to create number of ministerial
posts in proportion to increase in the
technical and operational personnel. (65)).

“That the demand under the head
Aviation be reduced by Rs. 100.™

[Failure to create posts of Administra-
tive Officers, Superintendents, Head Clerks
and Senior Clerks, commensurate with the
quality of work performed in Civil Aviation
Department as compared to other Depart-
ments. (66)].

“That the Demand under the Heagd
Aviation be reduced by Rs. 100."

[Failure to create Selection Grade posts
in all cadres where promotional avenues
are nil or negligible as per recommeada-
tions of Second Pay Commission. (67)].

“That the Demand under the Head
Aviation be reduced by Rs. 100.”

[Failure to provide adaquate incentives
to staffl who have reached their maxissum
in the. pay scale. (68)].

“That the Demand under thy Head
Aviation be reduced by Rs. 100." .

[Failure to remove stagnation of staff
who bave rempimed without having even
ope. promotion far a numbes of years, and
are about to retire. (69)].

“That the Demand under the Head
Aviation be reduced by Rs. 100.”

[Failure to provide free tramsport for
staff posied at Palam  Air Pori comsequent
on taking over Palam. Ajrpost from Indian

Air Force by Civil Aviation. Qegartmapt.
(70)]. '
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SHRI RAMAVATAR SHASTRI (Patna)
I beg to move :

“That the Demand under the Head
Metcorology by reduced to Re. 1.”

[Failure to develop the science dealing
with artificial rain. (71)].

“That the Demand under the Head
Meteorology be reduced by Rs. 100.™

[Failure to give necessary meteorologi-
cal information to farmers. (72)]

“That the Demand wunder the Head
Aviation be reduced by Rs. 100.”"

[Need to extead airports. (73)]

“That the Demand under the Head
Aviation be reduced by Rs. 180.”

[Failure to improve the working condi-
tions of employegs. (74)]

“That the Demand undsr, the Head
Aviation be reduced by Rs. 100.”

[Need to remove increasing dissatis-
faction among employess. (75)]

“That the Demand under the Head
Aviation be reduced by Rs. 100.”

[Need to improve patna airport. (76)]

That the demand under the head
Aviation be reduced by Rs. H00.

[Need 10 make Patpa amn attrac-
tive (77)]

That the demand under the head Avia-
tion be reduced by Rs. 100.

[Failure to give adequate compensation
for land acquired for airports (78)]

That the demand under the head Avia-
tion be reduced by Rs. 100.

[Need to purchase modern and de-luxe
agroplanes (79)]

That the demand under the h=ad Othgr
Revenue Expenditure of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100.

[Failure to make tourist agencies in
States more useful and strong (80)]

That the demand under the head Other
Revenue Expenditure of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100.

[Need to provide financial assistance
to tourist agensies in various Statgs (81)]

That the demand under the head Qther
Revenue Expenditure of the Mimistry of
Tourism #nd Civil Aviation be reduced by
Rs. 10Q.

[Need to bring all round developmgnt
“of tourist centres (82)]
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That the demand under the head Other
Revenue Expenditure of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100.

[Failure to undertake iotensive publi-
city to attract more tourists. (83)]

That the demand under the head Other
Revenue Expenditure of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100.

[Failure to undertake overall develop-
ment of tourist centres in Bibar (84)]

That the demand under the head Other
Revenue Expenditure of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100,

[Meed to give grant for the development
of Rajgir as a tourist centre (85)]

That the demand under the head Other
Revenue Expenditure of the Mimisiry of
Tougism and Civil Aviation be reduced by
Rs. 100.

[Need to develop tourist cenires in the
billy areas of Gaya District (86))

That the Demand under the Head
Othes Revanue Expenditure of the Ministry
of Tourism and Civil Aviation be reduced
by Rs. 100.

[Need to develop Rajgir as a tourist
centre of international importance (87)]

That the Demand under the Head
Other Revenue Expenditure of the Ministry
of Tourism and Civil Aviation be reduged
by Rs. 100. .

[Need to preserve water resources of
Rajgir (88)]

That the Demand under the Hoad
Other Capital Outlay of the Ministry of
Towrism apd Civil Aviation be reduced hy
Rs. 100,

[Need to take over
Delhi (89))

That the Demand under the Head
Other Capital Outlay of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100.

[Need to exert pressure on the manage-
ment of Hotel lmperial not to close down
the hotel (90)]

That the Degand l.IIldl:r the Head
Other Capital Outlay of the Ministry of
Tourism and Civil Aviation be reduced by
Rs. 100

[Need to keep Hotel lmpearial function-
ing for the convenience of foreign tourists
(s1)]

Hotel Imperial,
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MR. DEPUTY-SPEAKER : The Cut
Motions are also now before the House.

SHR1 M. MEGHACHANDRA (lnner
Manipur) :  Sir, [ thank you for the
opportunity given to me to speak on the
Demands of the Ministry of Tourism and
Civil Aviation.

Sir, 1 have something so to say agaist
the demands of the Ministry of Tourism
and Civil Aviatiop. After reading the
report for the year 1967-68 1 am not opti-
mistic at all that things are improving
much. 1 am sorry nothing is referred to
here about the tourist centres and develop-
ment of tourism in the eastern region,
especially, Assam, Nagaland and Manipur.
1 find, Sir, this area of Nagaland and
Manipur is a place where beauty is found
in abundance. There are the hills, there
are beautiful rivulets, there are lakes also
and the most beautiful lake, rather one of
the biggest in India, is also in Manipur—
the Loktak lake and then there is the hill
in the midst of that lake. Nothing is done
to improve that particular lake and to
make it an important centre for tourism.

If tourism as an industry has to
be carried forward, it must be carried
forward for the whole of India. I do not
see any optimism when tourism is carried
forward, and look to the western countries,
people of the west, coming over to India
and that we will earn foreign exchange,
this and that. But, 1 feel Sir, the recession
or monetary crisis we see in America, all
this, will have a necessary impact on this
industry of tourism. But, them I will
plead before this House that something
must be done so that this industry of
tourism also functions properly in the
eastern region.

In this connection 1 will point out one
thing. That is about the restrictions
imposed on the people coming over that
part of India. No one is allowed unless
he produces some Inner Line Permit
whether he be a tourist or not and even
in the year 1967 which we observed as
the International Tourist Year, I am sorry
to say that when some Soviet Youth Dele-
gation came to lmphal,—they were coming
in the 1AC dakota plane—they could not
go beyond Silchar and had to go away
from Kumbigram aerodrome as they were
told ‘You cannot proceed further’. This
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Youth Delegation was coming from a
friendly country and they were our invities
also not to speak of tourists. But they
could not proceed to Imphal and even
to-day there is no arrangement whatsoever.
Sir, in this connection the question of
national security and tourism should be
reconciled. Therefore, I want to submit
that some sort of a liberalisation in the
pelicy must be made and there should be
some arrangement for tourists to come
over Imphal and that area. So far I do
not see any solution or any g uidance
from the report which is circulated, and
this must be looked into. There is enough
room of development of tourism in that
area and the Ministry should give due
attention for development of tourism in
that region. That will also help in
achieving what we call national integration.
I you say that nobody should be allowed
t o go into that area, then you will have no
national integration.

I now come to civil aviation. We have
got the Air India and the IAC. But we |
have also got the non-scheduled flights.

-1 want that the non-scheduled flights, and

the private cargo-carrying airlines should
be taken over by Government. The em-
ployees of thé8e private airlines have been
demanding that Government should take
them over. Further, these private airlines
are also running at a profit. Therefore,
I appeal to the hon. Minister that these
should be taken over.

We have also to see how far the
interests of the employees in the two air
corporations are being safeguarded. 1 am
really sorry to find that the Civil Aviation
Department cannot come to safeguard the
interests of the employees until the em-
ployees come forward and demonstrate.
There have been strikes by all sections of
employees, technical and non-technical,
of Air India as well as the IAC, and there
is reference in the report also to the strikes,
the number of flights lost and so op. But
the way the problem is being tackled and
the working conditions and the pay scales
of the employees is to be improved shows
that the matter is not being given much
attention which it deserves. There is
reference in the report to the job evalua-
tion committee. This committee was to
have submitted its report by perhaps the
3ist March last. But we find that the
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employees are not satisfied with what is
going on. What is most important is to
see how these employees, technical as well
as non-technical, could be made contented.
Unless that is done, the service will suffer.

In conclusion, T would submit that the
Civil Aviation Department should see that
the interests of the people living in
Manipur and other border areas are also
served. We have an aerodrome there
which is of the intermediate category ; it
is Tulihal, which is vyet ‘Intermediate’.
This aerodrome must be improved and
developed. We find that only Dakotas
are making fights there. But these
Dakotas are out of date. Some modern
and bigger planes should come over to
Imphal and a link should be established
between these border areas and the other
places of India through these modern
planes.

Then, 1 would refer to flying clubs.
Some names of fling clubs have also been
mentioned, but there is no flying club in
Manipur. The flying club at Gauhati in
Assam is also not functioning properly.
Government should see that these fiying clubs
run properly and proper finances are given
to them so that the pilots could be trained
in these flying clubs and function properly.

14.26 brs,
[Shri S. M. Joshi in the Chair)

THE DEPUTY MINISTER IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRIMATI JAHANARA
JAIPAL SINGH) : Mr. Chairman, I thank
you for giving me this opportunity to
intervene in this debate.

Hon. Members who have spoken have
raised several interesting points, most of
them on matters of policy which I shall
leave to be dealt with by my senior collea-
gue. Ishould like to utilise this little
time given to me in bringing to the notice
of members some of the less well known
activities of our Ministry. I should like to
deal generally with welfare matters and
particularly with the India Metecrological
Department.

The India Meteoroligical Department
is the oldest scientific department of the
Government of India which came into being
in 1875, It is a matter of great pride 1g
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us that we have no foreign experts or for-
eign collaboration in the Depariment, but
on the other hand, our scientists and officers
are very much wanted by other foreign
countries to help them set up their meteo-
rological departments or reorganise what
they already have. At the moment, 19 of
our officers are abroad on such missions.
In our training schools in Poona and New
Delhi, we have regularly foreign students.

The Department has within its scien-
tific field important discipline such as seis-
mology., geomagnetism, astronamy and
astrophysics and the preparation and pub-
lication of almanacs.

A major attempt of the Department has
been to improve and modernise the tele-
communication system so that timely
receipt of weather data and their quick
dissemination to users can be achiev=
ed. Admittedly, our present communica-
tion system is very poor and a lot of time
is lost in gettiog information where it
should go.

The question of India participating in
the World Weather Watch Scheme drawn
up by the World Meteorological Organisa-
tion in Geneva is being cosidered by
Government, and when a decision is taken
for India to participate in the plan, it will
give a great impetus for the improvement
of telecommunication facilities within the
country and it will also put India on the
global telecommunication system which will
keep us in touch with all the developments
in meteorology. There can be no doubt
that once we are there, it will be of im-
mense benefit to our agriculturists because
we shall be able to have forecasts 7 to 10
days in advance. Apart from that, the
utility of this novel international co-opera-
tion is beyond doubt.

India has a vast coastline, nearly 5,000
kms. and regularly the coastline areas are
hit by cyclonic storms which have their big-
inning in the Arabian Sea or in the Bay of
Bengal. Since its inception, the Depart-
ment has been giving storm warnings to
ports and shipping. But with the rapid
developments in the field of ports and
aviation activities, it has become necessary
to take urgent steps to detect cyclones even
while they are far out at Sea. This will be
done by the Cyclone Warning and Reasear-
¢h Ceatre 1o.bg set up in Madws with §
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radar stations along th¢ coastline. Tt
shouMd be possible with the advance infor-
mation that we will be getting from radar
and aircraft obyervation to minfmise the
damage to property and human Tives.

We have introduced modern radiosonde
and radio-wind techniques for measuring
upper atmosphere. It is a matter of pride
to us that the instruments we use for carry-
ing out these experiments have be¢n made
in our workshops with 95 per cemt imdige-
nous components and only 5 per cent im-
ported owes.

In'the same way, next year we shall
mount a 40-inch telescope in the south of
India which has been imported from East
Germany. All the accessories for it are
going to be manufactared at the Koduaika-
nal workshop.

In agriculture, meteorology renders
mach service. Members and the public
are familiar with the daily weather bulletin
to farmers. We broadcast in 22 languages
on 55 AIR stations in their rural pro-
grammes daily bulletins  to  facmers,
Madras State has gone further im having a
novel way of doing it. The agricultural
department in consultation with the local
Meteoroloegical office prepares advisory
messages which are appended to weather
bulletins under the distinct head ‘advice of
Agriculture Department to farmers.” We
are hopiag that we shall be able to intro-
duce this in the other States too.

Hon. Members will remrember that
disastrous Koyna earthquake last Decem-
ber. After this, the department, in coope-
tation with the UNESCO and the Minist-
rv of Irrigation and Power has prepared a
report and have givén a scientific explana-
tion which will greatly help in understand-
ing the origin of such earthquakes.

When we come to the welfare activities
of the Ministry, [ must say that while
Goverament and the corporttiods expect
the highest level of production from our
aviation employees, we are egually cops-
cious of the fact that the minimum requi-
site amenities must be provided by us be-
cause we have to take into accoumt the
fact that the working cooditions of the em-
ployees of the Civil Aviatidn department
are yuite different from the working cowdi-
tiohq of other Central Goverameat emples
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yees. The other Central Governinent
erployees htve #ét places of residence and
set tithe o work, where as the employess
of tié 'Civil Aviation departitent are expect-
ed to sérve in any dme of the 85 airfields
all over the comntry. And these air-fields,
as hom. Members know, are situated several
milés away from the centre of the town or
the city. Therofore, this probleva of hows-
ing and trasport tekes on even more  sighi-
ficamcé. So far, perhaps because of the
limited resources, the allocations for coms-
truction of staff quarters are rather meagre.
We are thibking. however, whethér having
regatd to thé peculiar circumstances of
service in the Civil Aviation department,
special allocation could not be made to
augment the quarters that are available
immsedintely so that at teast a fair percen-
tage of the employees who ure required to
function in the airports, as operational staff,
can be provided with accommodation.

As T have said, Government are very
much alive to the réquirements of the em:
ployees of the Civil Aviation department
and are taking &ll possible meastres o
providé theése amenfties. Government's
aim is that at teast in the odtlying airfields
such ak in the eastern bector in undeveloped
areas where there are so many airfields, we
should be able to provide hundred pet cent
accommodation and in the other airfields
closer to developed towis and cities we
hope we shall be able to provide accommo-
dation at least to the Class Il and Class
1V employees.

As far the employees of the two Cor-
poratioas, it i8 true that at present the po-
sition is unsatisfactory, particularly in the
Indian Aiclines, but I am happy to say
that last year land has been acquired and
plans have been drawn up for housing
colonies at the four international airports.

Coming back to the Civil Aviation de-
partmént staff, the hon. Meémbers will be
glad to noté that a scheme of joint consul-
tative machinery has been evolved by
Government. 'The departmental council
has beeh formed with the Secretary of the
Civil Aviation Ministry as Chairman. The

il has represe ivet both from the
staff side and the official side and it is
opea to the staff side to refer to the coun-
#il all points relating te their ssivice cone
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ditions. T am happy to record that the
council bas already met four times and
satisfactory progress is being made. Asa
matter of fact, many of the points raised
in the cut motions r2lating to the service
conditions of the Civil Aviation department
are already being dealt with by the depart-
mental council. My Minister and 1 are
both personally very anxious that all these
matters are dealt with by the departmental
council as expeditiously as possible and the
grievances of the employees are redressed
wherever practicable to the maximum
extent.

In this connection, I would like to say
that I myself have visited several airfields
and I have first-hand knowledge of many
of the detailed problems of the welfare and
amenities that should be provided, and I
am trying my best to see that the steps al-
ready initiated to put these things right are
completed and implemented with the least
possible delay.

Having said what Government have to
do in the matter of providing amenities to
to staff and having admitted that at any
rate for the time being they are perhaps in-
adequate, I must place on record Govern-
ment’s appreciation of the attitude of the
Civil Aviation employees as reflected by
their unions. Notwithstanding the fact
that the civil aviation employees, most of
them low-paid, who are required to func-
tion at the airports, have not been getting
all the amenities that Government wants
to give them, they have maintained a high
standard of morale and cordial labour re-
lations with Government. Never has there
been any illegal strike or demonstration in
the department. These reflect the high
standard of labour relations of the departe
ment and the Civil Aviation department
employee’s union. Hon. Members will
agree with me if [ place on record the
Government's appreciation of such an
attitude on the part of the employees.

e Wt Wt (F) ¢ X
arew, fegea ¥ dardy o zwfow arg
7y <frq 7Y & 1 w0 o § e
¥dgg iy @ fegem & ard=
IHTHG, | g AT™, qOAT AR,
@ wWa dwr & fer g &
R AT R ) AR TR gm F AT
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FEAT qgaT & fF gk 20 W & 3R
gTAq # g TeAdHT ¥ gEioW i
e W ¥ A2 o ew w9 Al
o1 § | g wRAY ATEE A §Y FA FY
Fifew 7 2 afeT ag g@T qew ¥ g
T3 § faege 78 FawE {0

=, gar fggera o aga aw
Ieh & o1 mufer ¥ g F gEed
A o ot ¥ e gt § oME
STy q G gET §, THY avg LA A
FOIC AT gagw Ty F g A
FATGATY TF AT gAT &1 AT 2
Tt <ot § e 8, T 4 ra g
¥ gt grami §, o Sw #, @
qare fedy s qEd i Aiqe & fot
e & foy g & g@igest &, g
o g garfas & &hr s Awed & wry
Y fiferw T & | FfFT T T AR
2 fr gt Zufew framr Y RE ¥ 99
M F A & fa g wpfamg akag
Tgd T A § W fE g et
=fg 1

star, & A% AR oF e 9%
oF FE AT | AT F gERT A gAY
v } 7y Twiew §1 A wgfead
Fga ag af=rr &Y fF SR ags
=rfer | fas fagr gifgw &0 & A3 &
%! 7€ fawFd d oY §, I g
I ST QAT I § | AT T
g ot uw T Sreec Y fe faedt & e
a< §, I faar grfae &< # fpat
qFAIS FoTT €T JEET qTAd TS ATEA
9% &7 ¥ &Y g Tgan § Faad sy
ATgA g TR gt el o wRY
™ AamA ¥ Wy € g £ AR
e § | 98 foed & -

First, Indian diplomats never issue im-
mediately a visa. You have always to
come back. May be next day, may be

after some hours. Of course, they are able
tg issuc immediately @ visa, bug they arg
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too lazy to help you. It suits them better
to give all tourists at the same time their
passports back.

On the 31st August 1967 I visited the
Indian Embassy at Teheran. There was
there a chap—¥ AT ALY & TT—first secre-
tary. First he humiliated me by forcing me
to write my visa application. again, for the
reason visiting India T had written that 1
liked to see the old Indian civilisation and
the old towns. That was not good. Cross-
ing out was not good. 1 hadto write the
whole application form again in order to
substituie that sentence by ‘tourism’.

In general, Indian diplomats are not
at all interested in the fact that you like to
visit India. The are completely indifferent.
The application form is offensive. It asks
the tourist who will guarantee his return
when he has no more money.

It threatens him with cancelling his visa
if any statement is incorrect. -1 find ita
strange thing to threaten a guest. OF
course you are in trouble if any statement
is incorrect. But is it necessary to say
s0?

gATE UeF & gFEe § gal genl §
w7 agfead § a7 wwg wfr oft 3¢
oY o &t FeEe gE a5 oOf W
MT &7 1 a7 #qg7 § ¢
I suggest you to lay down in every
-Jabassy a complaint book and to put down
a statement that every tourist has a right
on a visa within 15 mioutes. If not, the
ambassador has to give the reason. When
a visa for Yugoslavia was necessary, the
Yogoslav Embassy in the Hague issued
visas within 15 minutes. What Yugoslaves

can do, India can do too. That is the
reason why 1 give a limit of 15 minutes.”™

g g # g T Y
@ ¥ 7 @F 1 aFAs qfA §
it gt 2w O N ¥,
g ¥ ITH @ N, S A gw §
FET AOAT FO & T W Iy
PN @A T A H 777 T WA
T gufoen A1 agfvas A & @
M A & gE ¥ e
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zwfcew oy o o avh § 1 few g
IAF aE FE qEAvog ARy & o
¢, e &t a1 wgfoag =& fawr
@ § wofa w3t w gufeeew agg @
g

A9 qA09 & geRl &1 Srfag | gl
& wET W d, i el gwfoew
T AT @A & | R Fr FTHr st
gufceed 1 adi9q § | weocior &1
TR A gofoew & &1 efizod
B AWEAl & 50 wEA &Y g Wy
el ¥ g 1 amen @1 AT g
3eF ¥ 1@ I A1 qaeeg Ag & | gt
ugt fad 20-25 $0F TAT AT ZW-
from ¥ foemn 2 safs &9 ¥ fre o=
750 F0T ¥1 ww gd W = aw
¥ @2 gew § WY 600 FAT T AW
Fr A g8

s, gufoew & fag @ ar i
TEAX FT FANH &, T IAF GHC KT -
F1E graoTy & WIC A gafees ded
T A A AT gy § 1 aga |
Fd QA § oTT 9T 3T A g & S
Trefs F 1 ST @ i ET oW e
o T 1 gea # gufew
wrRT w &% | & sTod Wi & wgm
& g2 F7ex 7T 9yl 5 gufoee o a6
g a1 ot o= %08, St gr gfewr
HTOH H(ATAN T ERIATH F2, THT §T
TAATH T, WL GATE AFTT ¥ WA WY
srTE A W voaw F{ fFag
TATE g § A8 959 6% | %W e &
% FaAW o fAy @ wifgd @ife
e ghaar frer a% o) T W & 1

ot Fergeam Y o quader #
AT AERF L | TR w9 i e8R
5“1‘0"!!? Laci BRI L e



475 D.G. (MIn.of VAISAKHA 3, 1890 (S4KA

TR &1 ATl aew faw gufow @
& g wwelt @1 gET IR AT AW
Y FTor e g1 W 5w
N 7 W ®) fewaa ¥ AW E
wEAT § WRHgR IEiR E g 9 W
wa 7 S gfow & A A Qe
A | qget AT A @g & @ ardeEr
THEATT &, JUAT ATE § IR ATeng
& A Far 99 | 9w 9w W@
ARAETE, ATMX qTT AT Y afoea
#1 feowall &1 ammw & &% 1 gETY gl
@ Fl @ oF wr ag & S g
isdl g ™ T F WA
FUAIT T FJT AT | TEA AT H O
h’t!ﬁgrg:

W< fipetw at @ wlf we,

gt o, gt wem, gl e

wT i # s g1 AT € 9t A
o= FEHIT F §) 8w & afew T
g FEHCH ff gufoew & fog w1
@ wgfrag Adf € & gm &
s & o gwfoed WY & a9 agi
RN B Al FaW g g o §
fomdr gufees w1 wev awelts it 2
AfFT FF W W AE AF AE F@T
grewx sy fag ot fs eafon &
fafrex § ag it w1 #1¢ =mw g
T fr Zofoem & o aT A=t & W
sy ar o § ooy A o Ao F
W @ # I g o s q
o &1

s, gfee & for gfee &1 &1
e gt wifgu | gy gfoee ST adt
araaty W e g sfeq faew e
Tz AW FL AR WX qF WY aAFE
gfeee d7ed 9T 9T F 1 9T A AHAE
F fay s ST g g e ¥
forr X % TE BT N ATH TR AT
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g5 & | w9 % Hfay 5 gfieem &
wvévrg & frmar @t £ /1 9y enfadr
WY 9T FET TN CET TEEH
fray amq fr 1 st & ofd =@
fermar aF og=mar srq arfs A saET
9 14T A &1 WX 98 WU er¥W 9%
qga &% |

g ded w dv mIEw & Tifgd
WA F T fag weEw & O
gfoea 1 aaen &% AR 78 & g &
T I ASY aOF F AR FT GF |
gfe= & &1 7gf 1 qard@ Fak §
q-qT JAT T |

AT, AR GoF § TW A9 FF a9y
s g fegn gaddl Frag T @
gFa fr W ag iy AEW@E E I XY
e ¢ fr ag Mrgew wAN T qEQ g
ff o § 1 v B € e o
T AT § anasa w7 g% A o feer
F1 gfee ) 99 a8F ¥ @ e
TS |

o e & gt @ 7€ @) A
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First, Indian diplomats never issue
immediately a visa. You have always to
come back. May be the next day, may be
after some hours. Of course, they are
able to issue immediately a visa, but they
are too lazy to help you. It suits them
better to give all tourists at the same time
their passports back.

On the 31st August 1967, I visited the
Indian Embassy at Tehran. There was

there was a chap—

secreiary. First bhe humiliated me by
forcing me to write my visa application
again, for the reason visiting India I had
written that 1 liked to see the old Indian
civilisation and the old towns. That was
not good. Crossing out was not good. [
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bhad to write the whole application form

again in order to substitute that sentence
by ‘tourism®.

In general, Indian diplomats are mnot
at all interested in the fact that you like
to visit India. They are completely in-
different. The application form is offensive.

1t asks the tourist who will guarantee his
return when he has no more money.

It threatens ‘him with cancelling his
visa if any statement is incorrect. I find
it a strange thing to threaten a guest. Of
course you are in trouble if any statement
is incorrect. But is it necessary to say
o1
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1 suggest you to lay down in every
embassy a complaint book and to put
down a statement that every tourist has a
right on a visa within 15 minutes. If not,
the ambassador has to give the reason.
When a visa for Yugoslavia was necessary,
the Yugoslav embassy in the Hague issued
visas within 15 minutes. What Yugoslaves
can do, India can do too. That is the
reason why I give a limit of 15 minutes.”
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SHRI NAMBIAR (Tiruchirappalli) :
1 am glad that the hon. Minister of

Tourism and Civil Aviation is taking
great interest in the departments under
his charge, because of which there are
some improvements in the working of these
departments. 1 will confine my remarks
at the beginning to the condition of labour
relations.

It is mentioned even in the Report that
there used to be frequent strikes in both
Air India and IAC. But, then, they say that
it is due to the behaviour of the employees.
Leaving aside the question whether the
employees misbehaved, or the employers
misbehaved, the fact remains that
there used to be so much of disparity
between the wage structures of JAC and
Air India because of which there was so
much of discontent among the employees.
I am not going into the details as to who
should be better paid, but I want to stress
that a reconsideration of the wage structure
is urgently called for to keep the staff
contented so that the airlines are not
affected by frequent stoppages of work. I
kbow that the bon. Minister has the wel-
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fare of the employees at heart. I hope he ment considers it neeessary to take over

will approach the issue with an open mind,
give sympathetic consideration to their
demands and set maltters right.

I cannot help saying here that both of
airlines are headed by the representatives
of the biggest monopolies of our country,
one by Shri Tata and another by Shri
Bharat Ram. While I have no grouse
against them [ have to say that since they
represent the monopolists, their outlook on
labour relations continue to be those of
the monopolists in the private sector.
Recently, there was an occasion when Shri
Bharat Ram made his comments about the
behaviour of the Communist Party in a
press interview.

Of course, he is a big man and he can
speak about the Communist Party as such
because he is a monopolist and a business-
man. But sitting on that gaddi, as the
Chairman of the Indian Airlines, he must
try to hold his tongue a little ; otherwise,
he can quit the Indian Airlines and let
loose his tongue. That is our request.

About the Communist Party 1 can say
that we are here to see that our airlines
run properly and that we do not put politics
in it. We do not want that. Let him under-
stand that we are not so pettyminded as
to create politics to see that our aircraft do
not fity. Therefore he mwst also consider
this question.

Mow, from the very figures that have
been given by them, you will find that the
average ton per kilometre per employee
in 1961-62 was 38,000 and in 1967-68 it has
risen to 54,500. That shows about 50 per
cent increase in the work load of the
employees as per the norm given for Air
India. So, there is a justification for im-
proved wages. The Covernment used to
say that according to the performance they
will pay a little more as centive etc.. If
that is so, there is justification and I would
request you to review their wages consi-
dering vhese aspects as well,

With regard to the Kalinga Airways,
1 am mnot pleading that it may be taken
over straightaway because Kalinga Airlines
has got a very bad history behind it, but
with regard to employees of Kalinga Air-
lines what are we to do? Are we 1o
allow them to suffer ? So, if the Govern-

Kalinga Airlines, leaving aside Shri Biju
Patnaik and his other stories, give them
the price for the knocked-down condition
of the aeroplanes but the employees must
be safeguarded because they have done a
lot for providing service. That also may
be taken into comsideration.

Then, about the purchase of two
jumbo jets, order has been placed. These
have to be purchased at a cost of Rs. 48.20
crores and the entire amount is on credit.
Each jet will have a passenger capacity of
400. 1 do not know whether it will be
possible for us to compete with the foreign
airlines in this way and whether we will
get sufficient number of passengers to make
this a successful business proposition. Of
course, many other countries are thinking
in terms of these supersonic and big jnmbo
jets, but some are evan expressing doubts
about the success of these. [Is it possible
for a country like ours, which is poor and
there i no foreign exchange with us, to
have a loan of Rs. 48.20 crores for two
plames 7

AN HON. MEMBER : Yes.

SHRI NAMBIAR : [ think, we are
taking a big risk and a little bit of gamble
also if I may be permitted to say so. So,
this thing should be carefully watched. 1
do not discourage the hon. Minister
straightaway and say that we should com-
pletely go out of the picture when competi-
tion comes in, but how far it is possible is
to ‘be carefully studied before we eater into
that,

Coming to the gquestion of the em-
ployees of the Civil Aviation Department,
1 have to submit a few points with regard
to their conditions. I need not stress on
the need of the civil aviation staff to be
given quarters. After all, these aerodromes
are far away from towns and there is no
possibility of getting any other accommo-
dation. So, the Government should see
that if not 100 per cent at least 60 to 70
per cent staff should be given accommoda-
tion and free transport should be given for
the employees as well as their children to
go to the school etc. In Trichinopoly
this was mot done. Thenm 1 had to make a
representation to the hon. Minister and he
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was good enough to give the transport. I
do not know which other aesrodrome is not
having it. Fortunately, Trichinopoly being
in my constituency, I approached him. I
do not know whether others have done
80. Anyhow, I request the hon. Minister
to consider the question of giving free
transport to employees,

With regard to the Civil Aviation
Department chowkidars I find that they
are working from 54 to 72 hours a week.
That is bad. 41 hours is accepted by the
ILO. Grant them 48 hours and if two or
three more employees are to be employed,
do it. Do not be so stingy.

You are earning so much money out
of Air India and other international flights.
Chowkidars are very low-paid staff. The
hon. Minister is so good and big-hearted.
Please accominodate these things.

With regard to the Workshop staff
whose wages are to be reviewed, as recom-
mended by the High-power Committee,
that has not been put into operation. So
also, there is the question of E & M Work-
_shop which has no parallel for the number
of types of vehicles, staff cars, repaired for
all the Ministries. It is being kept as a

porary establish I do not know
whether the hon. Minister thinks that the
Ministries also are temporary and there-
fore, the Workshop should also be
kept as a temporary establishment.
Please treat it as a permanent establish-
ment. Till such time we have parliamen-
tary democracy the Ministries will contisue
and their stafl cars will also continue and
repairs also will have to be done and
therefore, this should be treated as a

t establish

So also is the question of M.T. Drivers
pay-scale revision. Though this was
accepted by the hon. Minister, it has not
yet been implemented. Kindly see that
these men also get their pay revision.

I cannot leave tourism. That isa very
good Department - which gets a lot of
foreign exchange. But there is also a
little black hole in that through which our
foreign exchange earnings are drained out.
There is an Agreement with the Hilton
Company. That is an international mono-
poly cartel and a licence has been given
to this group of Hiltons to constract hotels
in India. They have been given lime-clear,
After all, we are encouraging tourism for
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the purpose of earning foreign exchange.
We are not encouraging tourism to see
the good white faces of foreigners. We
have got enough good faces in this country.
We are doing it for earning foreign ex-
change. The Hiltons being an internatio-
nal monopoly cartel, whatever foreign
exchange that may come from the Tourist
Department will pass through the Hiltons’
profits. The foreign exchange will be
drained out through this black hole. That
is why 1 say these monopolies should not
be encouraged. After all, we can construct
good hotels in India with our own capital
and with our own entrepreneurs here.
Mr. Oberoi is here ; there are many Indians
here. But don't do it through the Hiltoas.
1 request you to avoid the Hiltons.

Then, what about the aerodrome that
was promised long ago in Calicut 7 1Is it
forgotten or will it come ? Of course,
the Fourth Plan is not coming and, there-
fore, the Fifth Plan will not come. There-
fore, [ cannot say when it is to come and
under which Plan. After all, the aero-
drome does mot require much of planning.
An aerodrome is just a level ground, mak-
ing it possible for the plane to land. Once
I was in Soviet Union and I went to
Stalingrad the plane just landed on a field.
1 was surprised to see that Grant an aero-
drome for Calicut soon. Ever since 1962,
as a Member of Parliament, I am demand-
ing this. There should be no necessity for
me to demand it again and again. You
should grant it.

Further, the development of Kovalam
is very much appreciated. Kindly proceed
with it. Mot only Calicut .and Kovalam,
there are also other spots in the south, [
request the hon. Minister that Trichinopoly
should be brought on the tourist map of
Iadia because of Srirangam Temple and
other centres of good architecture that you
can find in Trichinopoly. Please put
Trichinopoly on the tourist map of India.
Thank You.

14.55 hrs.
[Shri G. S. Dhillon in the Chair)
&t e Aga ()
qrafa W, w9weaw § 9 g9 qur-

g & AR wre vy fag 7 TErE ¥}
wigar § 5 F d w0 gw fawmr ¥ wfy
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14.59 hrs

[Mr. Deputy-Speaker in the Chair)
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SHRI S. M. KRISHNA (Mandya) :
Mr. Deputy Speaker, Sir, this Depariment
has been one of the neglected departments
in the last few years. Sir, it could be
compared to a bride blushing, and fighting
shy to make demands and greater
demands... ...

SHRI D. N. TIWARY (Gopalganj):
On whom ?

SHRI S. M. KRISHNA : On every
one of us. But I think the present Minis-
ter who has to muster all the imagination.,
initiative that he could summon to this
endeavour so that this could really become
a great instrument not only to earn the
much needed foreign exchange that we can
when foreign visitors visit our country but
also, Sir, we should not forget the other
aspect of it, and that is, we are fighting
and we are labouring to bring about emo-
tional integration in our country.

We would like to encourage, and [
should think very rightly that we should
encourage, tourists from one part of our
own country to go to the other part of the
country. I would like the Kashmiris to
go to the south, to go to Kerala, Mysore,
and other places, and so also I would like
the southerners to go up north to find out
what we have in this country ; they should
go to Assam, Orissa and other parts of
India. So, while pleadiog for gaining
foreign exchange we should mot neglect
this aspect of encouraging internal tourism
also.

Tourists do come to this country be-
cause of our great past heritage. The
majesty of India, the glory that was and
that is India naturally attracts so many
visitars from all parts of the world.
Simply becaus¢ they come here, we should
not exploit their goodness and we should
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not exploit their charitable disposition.
To quote a sad example, very recenty we
had the UNCTAD at New Delhi and pro-
bably that brought a great number of
foreign dignitaries to visit this country.
During the conference, at the catering
establisment at Vigyan Bhavan, 1 was
given to understand, subject to correction,
that a piece of sandwich and a cup of
coffee was charged Rs. 7.50 and when the
delegates offered some sort of a consumer
satyagraha, then it was sought to be
reduced. This is not the way to appeal to
the forelgn tourists and this is not the way
to create the needed atmosphere for the
tourists to come to this country and spend
the precious money that they bring along
with them.

There is a great potential that is to be
tapped in this country. Every State in
the Union as well as the Centrally adminis-
tered territories could afford many number
of places which could very well be great
tourist attractions, and we have to develop
selectively quite a number of these tourist-
attractive spots and then create the proper
facilities for the foreigners as well as the
tourists from within our own country who
would like to go there.

I would like to draw the attention of
the hon. Minister to the report of the
PAC where they have drawn the attention
of the House to the enormous delay and
to the red tape that is involved in taking
decisions and in executing those decisions.
At Ajanta, which is one of our precious
spots for national as well as international
tourism they were to put up a rest-house,
The decision was taken and even after four
years it was not executed. The decisian
was to set up a canteen-cum-rest house,
but a lot of delay took place. They could
not secure the land ; they could not find a
contractor ; when once the building was
ready, it was not fit enough to be used
because there were some defects in its
construction and so on. If this is the
attention that is paid to a spot like Ajanta,
then probably no attention will be given
to the less important tourist spots. I am
sure that Dr. Karan Singh who bas the
right disposition to put tourism and civil
aviation in their correct perspective will
g0 about with a sense of seriousness and a
sense of urgency which was sadly lacking
so far.

VAISAKHA 3, 1890 (SAKA) Tourism and Civil Avi.) 2492

Coming to advertisements and publi-
city, I would like him, without any apolo-
gies, to emulate Air India which has been
able to catch the imagination of not only
the people of this country but also people
elsewhere because of the imagination with
which they put out their publicity and
poster material which attracts tourists to
them. I would like the Minister to consi-
der publicising some of our beauty spots
and tourist spots so that they may be
placed in proper perspective and would
interest foreign tourists.

With reference to civil aviation, 1
would not like to strike a note of alarm
when I make this particular point. It is
that when we bought the Caravelle planes,
there was, | am given to understand, a
stipulated period given by the manufac-
turers after which the planes become a
liability and their airworthiness would be
debated or doubted. [ would like to know
the number of such planes which have run
out the stipulated period of airworthiness,
and the decision the Government are going
to take with reference to them. :

I would like to place at the disposal of
the Minister one other important sugges-
tion. You know how difficult it is to get
the needed certificate or a licence. I know,
having been a member of a flying school,
that every hour that one flies costs an
enormous amount of money, so much so
that this would be the exclusive preserve
of the high strata of society. Those candi-
dates who have the aptitude, interest and
energy should not be barred simply because
they do not have the finances to go toa
flying training school to get the required
certificate or licence. 1 would urge upon
Government that in every State capitala
competitive examination be held inviting
those candidates who are interested in civil
aviation so that they could take the exami-
nation and those fit to undergo the train-
ing should be taken in as the Government
of India’s responsibility, Government bear-
ing the burden of providing them proper
training to them.

SHRI INDER J. MALHOTRA (Jammu):
Previously these two departments used to
form part of the Transport and Civil Avia-
tion Ministry. 1 am very glad Government
have realised the significance and impor-
tance of these departments and have given
them the status of a full-fledged separatg
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Ministry. 1 have another reason to be
happy, namely, that an eminent person like
Dr. Karan Singh has becn put to head this
Ministry and achieve the desited goal
which we have visualised while promoting
tourism and making our civil aviation
service more efficient.

On the side of civil aviation, 1 am very
happy to mote that during the lasi one year,
a new fleet of planes has been added and
serious efforls have been made 1o expand
our airpert fucilities aad alkso make the
service betier and moce efficient.

1 have one of 1wo suggestions to make.
While the Ministry has given a good deal
of attention 1o expanding international or
big airports, the smaller airports, which are
véry important airports, have to Some
extent been ignored. Some construction
work has been taken up at the Jammu air-
porl ; steps have been taken to expand
certain facilities. But 1 would like to orge
upon the Central Government that the
runway should also be expanded so that
in fatore big plunes like Caravelte can also
land at Jamiu as they do now at Srinagar.
The significance of the flying clubs in this
counitry Lo & very large eéxteht has not betn
realised yet, more espedially so in  the
vorder States ¥Wke Jammu ahd Kasheic,
Punjab and Rajasthan and other such
Srates wlrere there are only very few Aying
clubs. la Jummu and Kashiir Stade, there
is no flying cled atall. 1 piead Yor the
establishment of a flying chebin Jammu
and in the States of Punjab and Rajasthan
for the simple reason that if the youmg
people of these arcas can be given this
training, then in Ue case of any émergency
or even otherwise, thiey can be callsd vp
for the service of the natioa.

As my friend Shri Krishna has just
made out & very significant point, as far
as the development of tourism is concerned,
more especially of internal tourism, as I
said in the beginning, this Ministry has to
perform a very significant task. Under this
Ministry, the means ef transport within
the country and outside are available.
Under this Ministry, the opportunily -is
there for people in lodia from one corner
to visit another corner. When we think
about tourism of Jammu and Kashmir
State, unfortupately | have to say that we
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think only about the Rashmir valley. No

" doubt Kashmir valley is a very beautiful

area ; it is very well-developed ; net
only visitors from foreign countries but
from within the country also like, to visit
Kashmir. But wunfortunately recently it
has become a hotbed of politicians.
Tourists like togo to that part of the
country, that place where there is a peace-
ful atmosphere.  Let us for the time being
forget about the value of Srinagar being
the ohly tourist attraction in the Jammu
and Kashmir State, Thzre are a thousand
and one places especially in the Jammn
area which can be very well developed and
where people would like to go. Therefore,
I would plead with Dr. Karan Singh who
very well knows which are those places in
Jammu area, and | urge upon him that the
Cenlre should give more aid for the deve-
lopment of the tourist spots rather than
spend money only in Kashmir valley and
-more epecially on Srinagar.

SHR1 S. KANDAPPAN (Mettur): That
is only an internal quarrel between Srinagar
and Jammu.

SHRI INDER J. MALHOTRA: My
fricnd Shri Kandappan has tiot understood
me. | said that in th: past more atten-
fion has been paid on the developtent of
Kashmir only while the Jammu area has
been reglected and now more attention
should be paid 1o the Jammu area to bring
it on an equal level from the tourist attrace
tion point of view as Kashimir.

Some hon. Members heve said abeut
hotel development No doubt, in the imper-
tast and big cities like Delhi, Bombay,
Calcutta, Medras, expensive hofels ste
required but, at the same time, if we are
really interested in developing our internal
tourism to a very large -extent, economic
tyvpe of hotels are reguired at all these
places also. Therefore, | would plead with
the hon. Minister that when he has created
this Tourism Development Corporation of
India, bet this Corporation, while looking
to the fuxurious hotels, also :give thought
10 the development of economic type of
hotels tor people of lesser means.

My last point is this. There is a place
known as Sravasthi Balrampur, a bundred
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miles from Lucknow. T am told that this
is a religious place, a very important place,
and every year thousands of people go
there. Unforumurtcly, there is no tourist
rest-house there. | would like the Minister
to give thought to it and see that some-
thing is dome.

SHRI LOBO PRABHU (Udipi) : Sir,
s you have said rhat one has to be tele-
graphic, 1 shall artempt to be so within the
time available and conclude my mes-
sage ! | would begin with the buliget.
This budge: like most of our other budgets
has been getting bigger and bigger. Our
offickrs in the Ministry have risen from 32
1o 39.

Although there is a reduction in the
officers of the meteorological department
from 470 to 375, the reduction in cost is
only Rs. 2 lakhs. At the same time, the
ministry is not very good at spending
money. Last year they failed to spend
the altotted amount for meteorodogy, sapital
works on aviation, etc. It must be realised
that when they take a provision, they must
spend it. Otherwise, they are depriving
other ministries of that money. This
budget is aiso defecrive in redpect of
meteorology. | was happy to hear the
lady deputy minister talk about the high
record of the mereorological department, but
{ find in respect of agricultural mefeorology
there has been no provision for experts
and another item Tor the last 2 years.
That would imply, in spite of the tafl talk

about our achievements, that we are
forgefting what is very vital to our
country—agricuitural metecorology. When

I asked a question about the experiment
on rain-making, T was told it is still in an
experihental dtage. Rain is not a thing
that can be left very long in a state of
experimerit, IT we are really serious as we
should be, the experiment must be cen-
claded soon and not merely left in a stage
of a little work herc and a litile report
there. The minister should explain Wow
he can delay this very important
experiment.

thing is aerial
‘One-gixth of

Another connected
weeding of barren -#reas.
the land of this country is barren. If we
can discover some seeds and scatter
them over these areas from the air, they
can become green. One experiment was
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conducted in 1952 in Rajesthan, but since
then nothing has been done. None knows
what has caused the failure of that experi-

memt. [ am not even sure if the minister
is aware of the experiment on aerial
seeding.

Coming to civil aviation, it is a well-
known fact that our lndian Airlines are
working ata loss. Itis Rs. 3.7 crores
this year and Rs. 4.5 crores last year.
About Air India, which was lauded very
much, the budget grant itgelf shows that
but for devaluation, there would have been
a loss. This is a public enterprise and in
spite of ouwr air farcs being the highest
in the world, we are working at a less.
There is something very wrong with our
airways which deserves the serious attention
of the mimister.

Qur minister is a great (ourist attrac-
tion, no doubt. No country can find a
more handsome minisier than Dr. Karan
Singh, but the question is whether his
ministry s as attractive. | had occasion
to point out afier the UNCTAD how small
details were overlooked—for instance, taxi
fares being far bevond what they should
be. 1am myself a victim to this. They
have a hood on the meter and unless |
want to have an argument wirh the driver,
I cannot read what is there. This is a
simple matter for the ministry to look into.
K a hood is hecessary, it should be used
only during rains.

Coming to transport, does anyone
regard travel in our trains a tourist attrac-
tion? 1 know it is another ministry, but
could not our minister think of making
our railway stations a little more attractive?
In the south, you know that you have
arrived at a station by the fishy smell.
This a matter where you can put them on
competition and make the stutions a Httle
more attractive,

Then we come 10 the question of
hotels. My good friends have already
given the information that Sandwich and
a oup of lea cost Rs. 7.50. 1 had asked
a question that some hotels charge Rs. 100
a‘tmeal. 1 was Mformed that there is a
Hotel Committee which more or less looks
after these things. We have to think in
terms of making our rates compeétitive,
It is no good talking of intermational
standards. You can have international
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slandards for service but you must have
competitive standards for charges. If you
charge higher then New York you may say
that you have an international hotel only
in respect of rates. I think this will also
receive the attention of the hon. Minister.

Finally, Sir, thank you for allowing me
1o give my telegraphic message.

st i wx feg (werE) : Swvemw
Ry, § wawr aga sy § oo
9% zfow ok fafas ofades €1 ai
9 dE F waEx fGar | g8 werew
UF dgd "gEqU WA § AT T A
o AT oWE ¥ WA wRarEy aww
W & wifaw fasrg W aga 731 7@ war
s 31w fw g waw A a@d
soraT & fF mawm #aEmd Wy
g ww awee ¥ fafaw ofadem ok
Zfen &7 oF wo9F weAEE A, W
fram N ow Tt A A
@ P I AT AT q @ qaea @
f& ™ AFAEY & TAHE 7Y O A4-
7% W ary sfed § @ur o1 & @
¥ v &1 w14 fear g, o a8 fean
TR A T K 4§, qE g
t R T F AU ¥ e A gEEaR
g

ofrw, e qgzd IfeW gEE
oy 3T H O S ST W o1 w@r
t qor fRA g WA W OEF E
HET 49 AT § | SAN F ¥w, W@ A
srffre 4o g1, 91¢ ¥ dfefoe o
g, sa v wifow § § 5 ¥ o a7
zfew F) SOTET ¥ FATET qQET § WX S99
¥ Wi ST § SUTRT FORe R
Har ¥ 7% 0y 3y § For ard o
Thow qx feiT st €1 g /W@ H
" T uw # qfcfeafrdt #, o= fe
AR agl wr-gwae (fae gan)
wh WY fow & ew Wl
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A} W WK €9 I w7 g &%
T® ¥ useae 77, A% a<g ¥ @
FTART TBTF, dY AT 3T FIET T9F F¥
ft gmram et i wHA s aw
T #r frgd 1520 e F Zfww =t
AT W & fAw g 2w # ey A
T 2 | AT Feew Ty W §, -
T F WA F F g pw 8, WA
afafa st #f @ gfaw o g
fem o &t wifeg, ¥ gwdr o awt
I F § 1 i frgd o gl § &
@ W deew o §, aft gw e
fRw ¥ fresi ¥ gemarE%, @) fet
FRXN YT ¥ ww 7 # 1 e o
Hgﬁaﬁgﬂ%#amg‘ﬁﬁw’r
gH qga Y & a7 gy e 2w faay
¥ aga whew 21

IMAE qEET, AR AW L
e sty gfee 2few & oot gara
fammr ¥ 1 9 &g wfowa & sha L)
fredt ad ar@t gfrar ¥ o for e
27 FAT gl wame ¥ fafaer 2o o
™, TR gF A gfwT ¥ 1 A 60
TR & 709 gfee A W w6 yw
AR F et § fogd e g foen
A 1300 FAT 3o gfoew ¥ @
T, g 3w # #0724 FAT T A
fRet gmrarca gl wy am arfax
g tfs whwd g ;o o gy
W & A § AR T g R s
™ Wifew #T ar gw 9 et a
SRt ¥ s gfoew o gew § e
o § |

TH AGH & 5 o g aermem 3
o weq fawifca frar § fis 1973 a5 gw
Y are gfcem w9 ¥ ¥ a1 ) Aifw
w1 & g ¢ F a8 wisw o aga
T AT wATH W G R, WX gW
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wifw 7 & 5@ & surar gfeew g
g% ¥ o1 gEa § | qrenfaar Sy g
e ¥ ¥ 3w #1820 are gfoew sfy
7Y I § 7R T gw ¥ W surEr I7
sifwr =3 R E e WH qg I
s Wt wE g 9T }, SafE 8w oI
T ow oo ¥ W feegww dmoaw
ST 3w

T 9T gATd T #Y QLAY Fwgar
| gt oX o gtad & FHY AE 2
g Wi WX gl A w1
g WETRX ¥ 7R X TAv ag wd
5 g § Nfs gfoem s @
21 o fawmw am w2 fe
g_:r W ¥ dgEere &0 F frg -
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p

gaa%

Foit wifgn, ¥ w1 OF G A 0@
@t AT gAX F A gewl A @A
aife? | 98 ¥ FE-AG AN AT F
wT W glee w0 |l T ifF
gheem & fam aedt & @ & &
Afrr ot wfqm) @F s o
Wﬂwgagsﬁaﬂﬁ?ﬂﬂfﬂl

wF @ Fww AR o w0
arga § K 3% 3¢ R g W W A
N we@ & fr gw A gice i
freTe ®C 1 EER AW ¥ Q¥ el A
wit 7df & ol wEn iR 8%
Mag gfee ¥7 a1 7 & F @
dodl ¥ g FEr g fr g dw E
fiorrs T w3 T QR W
¢ afer ghee Az dw g ¥ WA
aTF W a% sy Wer mar &
Feiy H g gew Haga FEEWT R
wﬁ;wq&mklwﬁm%

gy g e agen e g e
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FHIR ®1 G918 o< fgaeg F @l R
Fay feamae w3@ €, go o & @it
feer & OfF woix el w1 ot
srofa® wred § F9 T § 1

L g AT I9 F1 qTH AT T FC
3§ # IAF A YyEeaTeE WY A A9 O
Fo gfee Ifew dordtwsdr g #
7t 78T ¥ qg W w7 weer g R
ag =@ ak ¥ =y fawaedy § o) @g-
arg 7z foud ¥ A S99d feTeex
afam o =g w1 1 ey & fa & adY
afew A R T 7IE W § GA fF
M@t AR Az § T o W A<
FeivFTeT afaw T F¢ 1 W Y T Faw
Iq gded F agrar fadm afer 9gi &
amfort w1 i oF 7 ghawr et

wa & & ag oot s g g fw
tfew ¥ 2t 7gg & 1 uF wisy gfiew
2 o¥x gaT Ao A & w= AT F ghow
2| 7 uF AT w3 ¥ 99 w1 fow
fFar @ o §989 # QU-qT 99T
e g g FRT ¥ Wy ogu fad
wzel @ Q- agEar A o gt
g 31 A Q@ apfd A AW
39 ard F1 o I|Ar e gt waR A
F A ¥ St 9deF § I it ag duw
gfaard area & fF AR AT &
qgzat F et & 1.

wier g W M OF TH QAT
qcora 2 omfewe ¥ S ad wrd
e & &t arn & fau ar 97 ey
# amt ¥ g oF g ¥ g 9 W
oI ST @Y &1 g% wuA AWy ° 3| )
TAFIT  FCT AMET | WE T FAe
qdzq ®1 §Y agrar frEm afew gt 2
#Y TFHAT T T TEY I FAGAT

ft swerde mveeft (FT9E) : Suras
FErEa, TR 3 ¥ Qa g wfaw &
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[ st arredt]
frer f adam fae At & e
o ST &1 gt 2w i e ghear ¥
TR # Y wATQ A wwr FE ¥ R
w folt § w9 & TR W oWgEE g
& W N g 9T fF T EReT ¥
wiemfall #t swerg fam 19 1 SR
WM W v W gl AW § A9 R
g & frw Swefedl 1 M ¥ IR W
srwe W seiwa fear snw o {fET R
gfemr wfaw Fomw ¥ fda sT ¥ &
ag arw wgar wreat § 5 Y gfemr &
wiaw gufifas s & TR TU g
gl woir =Tfgn 1 gurd S W ¥A
§ ¢ W Iy hre WEaw
g usdife e g Wi few 3w
F g uwAfos @y g 59 A
# WY geT HC Faw g 5 I W
AT UF SIINfn AwET & 9@ WA
o fram ¥ael & Ant g g wifed o
iy qff ol Y i afewht it @
ATY AT B AT TOAT &Y g Wl
ghe ¥ P Yol Y zfhe v &
et o w1 1€ I A e faw

ah TS wgeaar g fe armEeE &
I N & g s g T g
afer #x gar & fe e gfemn & woelt
argar g afgg o1g F0 &1 feag
fear &1 =&Y adi% & g9qaw F A9
2T g 29T & arg A 5@ F gOE g
# srear =rfee

#e @ g QA ot § quy
ifenr & werw ¥ s wgar § fe wA
T § wgi-ogt ag T} gfeur Y @few §
ag GWR Faw OF sanrfw &% & Ad
§ afew 7 gR-A12 g TwEE W1 FE
W FTlt § 1 T@T 9T FTH F AW -
wifeal & sher fix wra: &% T W &
™ ¥ weec wfas qowe Ty g
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TR ¥ N Yo afaw Frgfe ¥ ow
afer v o efie ¥ o garr  sfafafes
FCWE | T IO A aprear ST VR

R ow far e el @ o
v Mg yeaed Wi
¥ AfeT AT w9AT wgHT 9 § faaes
I E b IR UF AL A ¥ FIq AR
# W gk WX 99 §Wg M omu
WRAR T 3ATHE § eWe fear o 9w
fer ggdt o Ak g aEIE @
freft. ae1T #1 @ gewEar TE A
afFr & wrdts augEEE & 99 o-
arfal w1 fifsa & ¥ agdle @
fogi i WX A oY @Y @i & ST
aEr ¥, w sER A awrsw N
w725 & Agf g awar 08
AW T B AW IP A G w=A
&t a1 gadt gfe ¥ @ #1 adaw o
wfan o =afem T gFIL T
Py 5 Aam @ s g WA
fosraa &G ft fafy § 7T 2 Afew
g AT Efewr & graew ¥ & wwA
SATT BT WA § agt ifeww U
TEH ¥ Y § gy frwras o s
SR ¢ ¥aw wfemr A afaw sfr ad
forw sw ¥ W ¥ <@ & Wl fam A
et ¥ AT o Ifed e A T
o @Y gfew Yaw AndE w1 W W
™ s ¥ W e W @
TwwaT § i s ¥ & weaw
wwrEets ¥an #7 Ifee ¥ of <@ wfew
T ITYRT FIOW AATAT AT FFAT § | G@H
WY W NI ERE W
¢ fe & vy ow fam et &
fag =¥ wr ¥, Qe ¥ arft o= a3,
gwmr  feEY & fewme mw v 2
¥ wmT I AW W § @ fT g
fredt & fewg oy w oy
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o) ofcom g @ & fF 3, 342
foarr e aT mifral & wftem S
geet & 1 & 7g 7 amg f ved wee
Pt gwre # #1E Sxfrww wfemE 2
wR fawa #1138 o g w3 R
W | I9 WY T wAST F7 97 | AfET
mfaal &7 o9 F gvvg § WK g ¥
H1aw  FT foar imw &Y ag 19 W+ ST

9T g gt ﬁwﬁ%er
¥ ok f widt & gwnm & o
Y1 e w4 fog W oam@ W G
fe gart @ ¥ wredta ward @ -
€1 WA T g T G F A agsr
A grafraa TaE1 &1 ATE TSt
¥4 ot wfeg 1 1965 & aT TES &Y
AN T ST 1 gt afees oA
W@ F ogy qIa7 AUt F aveaw ¥ &Y
Wit fex At Al & ATew & AT
qEA FAAT ATLAVT AT & WIeAN F €Y
WY AT § HAON & AT d ¥ 99 A g
& omar w1

@ T & qdeq & geg § Fadw
¥ ¥ ¥ NEAT g4 4% wee@r g e
A oF fr 7w T A wEr fr i
EATR ¥ ¥ 94Z7 T AT € AIG Aox
21 s Iuw fawr &7 3w F 0 Y
g ) 2 af afer Foh @ qgew
¥z ¥ U9T WA T TAMEE B AEY
wFw =Afgr ) gAR 3 Fagaad =
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# T qarea § faRr e
qEreRT ANt A w4 fE R0 ey
agY s i fow fegeam o warft oefr
Mg A g ¥ A0 fEgate & g
X o I § ! o A R awi
Thda &, gare @ o e g oddfy
g7 & fF ow a1 W ¥ e arfae
fear w1 =Tfen WX o9 & of I
< § fawfaa fear sng feg a0%F &
fF wofic & i W w9 fasfag s
sy g ghww g frere w fag
€ qTET #Y W ST

MR. DEPUTY-SPEAKER : Shri Ram-
avatar Shastri has writien to me that he

wants to ask a question, He can aska
question only.

&t TRIRATT meet () o Rt
% sofifas dew & fred wifas ozer
AR 39 & OF WrAAIA goed fE]an
|TE & | Ty F g A ¥ Fraw 1y
gz T ot ag grew FeaTC W fag
F FX § g9r MATZ I I qEA W
7 St 14 gOw ¥ AT AR T AT
I 4T Pm AR e g
grew & Wi gwAw & w0 H faet
AT & ®7 § qOFTC FT @9 ¥ 60 1=
TN A W Al 4 A AR A b
TR ST FY | W qA A 9% 4% @y
N Fug § AT 9 TR T AT FAH
qg Wy | o § & ag oA S
ffeem dea @ 9rg 7T faefedr
¥ a7 97 FT AUX FoX ¥ K  FqEiAe
¥ goe ¥ pg @91 § v af AR
W grar § & 37 Y g war g arfe
qE grew W 9w 9N WK g s A
AN @ WX A 400 wHATH T AR
T § G ¥ fF guT 4000 sy
aifem § 97 & fad & 1§ Trear feer
A A iammgffanqﬁqawaﬁ

AFCT AL 1IAGTF foty Afrar  omer€ €
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THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH) :
Mr. Deputy-Speaker, Sir, you will recall
that last year I was pguillotined. There=
fore, this is the first opportunity that I am
getting since the new Ministry of Tourism
and Civil Aviation has come into being to
present before this honourable House the
broad contours of our thinking and our
developmental programmes.

I have listened with considerable in-
terest to thc speeches that have been made.
Many of the suggestions are extremely
valuable. It may not be possible for me,
with in the limited time at our disposal, to
deal with each and every suggestion. But
1 can assure the hon. Members that every-
thing that has been said is being taken care-
ful note of and we shall, certainly, try and
take full benefit from it.

My colleague, the Deputy Minister, has
dealt with some aspects of meteorology and
welfare. I would, therefore, deal in four
main categories with the deviopmental pro-
gramme of this Ministry, of Tourism, the
Directorate of Civil Aviation and the two
Air Corporations.

As has been rightly pointed out by
many hon. Members, the tourist Industry
is today one of the fastest growing interna-
tional industries in the world. 1n fact, it
has been well described as a tourism ex-
plosion. In the year 1966, for example,
13,000 million dollars were spent by inter-
pational tourist. Since the War, many
economies which were shattered have re-
built themselves wvery largely through
tourism. Also, tourism cuts across ideolo-
gical barriers. Whereas, previously, it was
looked upon as somewhat bourgeois and
sophisticated undertakiog, today the Com-
munist countries in particular are also pay-
ing special attention to the development of
tourism.

Now, we have in India probably the
most unique and the most attractive tourist
destination in the entire world. We have
a combination of a marvellous country
physically, the Himalayas, the beautiful be-
aches and other natural attractions, and a
civilisation that goes back 5000 years un-
broken and that has produced some of the
greatpst works of art, architecturo known
to man, With this marvellous country that
we have, with this tremendous tourism ex-
plosion, the task before us is really very
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clear. We have got to actualise ourpoten
tial, we have got to gain a growlng share
of this growing market.

As has been pointed out by many hon.
Members, at present we get a pitiably small
number of foreign tourists. For example,
in the year that has just passed, we got
1,80,000 tourists whereas Yugoslavia is ex-
pecting 20 million tourists this year. So,
we have tried to put before ourselves a
programme which is ambitious, and yet
not over-ambitious, We want to triple our
tourism intake in the next five years, in
other words, we want to reach, if possibly,
a target of 600,000 tourists by 1973.

If this is to be achieved, we will have
to do two things. Firstly, there is the
promotional aspect abroad. We have got
to sell to the world the image of India as
a new and exciting tourist destination. For
that, a number of things have got to bs
done. We are going to use the traditio-
nal modes of the press, radio and television.
In our Budget, we have asked for special
grants for that so that this image of India
can be sold. We will also invite more
people from abroad to come here, particu-
larly travel writers, photographers and
travel agents, because it is well understood
that articles, beautiful photographs are
worth very much more than mere publicity
material which is sold as publicity material
and which is always somewhat suspect, If
people come here, they present a proper
picture,

Also, we are taking advantage of Air
India’s experience abroad. Air India in
the last 15 years has built up a network of
offices and contacts throughout the world
and we are trying to involve Air India more
closely in our promotional programme so
that we can take full advantage of their
presence.

A point was raised by some hon. Mem-
bers about the importance of giving visas
and other such facilities. 1 entirely agree.
I am already in touch with the Ministry of
External Affairs. [ have written to all our
Ambassadors abroad personally urging that
full facilities should be given.

Another point which was not mentioned
but which I would like to submit is that I
am also thinking in terms of regional pro-
mation, the promotion of the whole region.

According to the International Travel Qrgas
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nisation, there is a region to which we be-
long which includes India, Pakistan, Ceylon
Nepal, Afghanistan, Iran and Mongolia.

I do not know whether all these coun-
tries will be prepared, but I would like to
get them involved. [T have already made
some contacts with Ceylon and with Nepal
and I hope also to have contacts with
Afghanistan and Iron so that we can pro-
mote tourism on a regional basis, because
the whole pattern of tourism development
and tourism in the world is beginning to
change. Regional promotion has proved
to be extremely useful in the developed
nations.

* In regard to this regional promotion
aspect there is another point to be consider-
ed, and that is the building up of the infra-
structure. If you promote tourism. and
more and more tourists come, if your cam-
paign is successful and we geta flood of
tourists, and if we cannot look after them
properly then it will have a bad effect. To-
day we do not have all the infra-structure
that is needed. 1f more and more tourists
come immediately w2 will find it somewhat
difficult to deal with them. Therefore,
while 1 do my promotional campaign ab-
road I have got to build up the infra-
structure of tourism in this country itself.

Hotal accommodation is another crucial
bottle neck in our tourism. We have to-
day in India only 7,000 hotel beds of the
Three, Four or Five Star categories. 1Ifa
rush of tourists come immediately they will
have to sleep in Chandni Chowk or Chow-
pathi ! Therefore we should have a pro-
per development of the tourist accommo-
dation in the hotels. I am glad to inform
the House that the rules regarding the
Hotel Development Fund have been fina-
lised and I am laying a copy of them on the
Table* of the House. Through this money
we will give loans to the private sector in
order to develop the hotels, The Indian
Tourism Development Corporation is build-
ing a hotel in Bangalore and this year it is
hoping to push forward its plan for a hotel
in Juhu in collaboration with Air-India
and also another hotel in Srinagar.

While on the point of hotels, I may just
very briefly allude to a question which the
hon. Member put with regard to the Im-
perial Hotel. Our information is that
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the owner intends to runm this as a hotel,
but he wants to completely refurnish it and
reorient it and bring about a lot of repairs
and improvements. Our impression is
that the hotel will remain closed for about
one year before it reopens again. But when
it does reopen we hope that this is going
to be something very good.

AN HON. MEMBER : What about
the employees 7
DR. KARAN SINGH: About the

employees, this is a difficult problem, as
you know. This is something for the pri-
vate sector and we are not directly responsi-
ble for it.

Apart from these hotels, we also require
a network of motels and tourist bungalows
throughout the counrty because when the
tourist comes he does not only stay inbig
cities alone but he waats to travel to other
places. Now, this is one of the programmes
which we are taking up. We have to develop
the infra-strueture and the tourism network
over the next ten years of motals and tour-
rist bungalows so that we can provide the
necessary facilities in all the important
places where the tourists are likely to stay,
50 that they get at least the basic minimum
facilities that are necessary.

Transport is another component of our
infrasstructure to which some references
have becn made by hon. Members. It is
extremely important that when a foreigner
comes here he must be given adequate faci-
lities, adequate cars in which to travel.
We do help transport operators to buy
second-hand cars from the STC at reserved
rates and the Tourism Development Cor-
poration is also expanding its fleet of air-
conditioned cars and buses. Shikar out-
fitters is also an important aspect, because
wild life, both for photography and shikar,
is an increasingly attractive thing for the
foreign tourist. Perhaps hon. Members .
are aware that the whole of African Tour-
ism depends on wild life. They have no
monuments there, but wild life itself has
become such a tremendous attraction. We
have got in our country a rich content of
wild life and we want to develop it both for
pre-servation purposes and for shikar. This
is where shikar outfitters have an impor-

*Placed in Library, See No. LT-991/68. -
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tant rols to play as well as the travel
agents.

In this building up of the infra-struc-
ture we look forward to the cooperation of
the general public and the private sector
1o a very great extent.

All these things need to be done. Take
for example, the question of entertainment.
Tourists coming to India say, “We are very
much interested in looking round your tem-
ples and seeing your monuments. But we
have no entertainment, no proper restau-
rants, no theatrées and no dramas’. These
are the sort of things where there is scope
for tremendous aclivity and imagination,
and 1 hope that the gkneral public will get
morc involved in this whole process of
tourism because tourism is not only a thing
which should appeal to a certain section of
people, but it is something which can gene-
rate economic activity at mamy levels and
in many ways.

Sir, some reference was made to the India
Tourism Development Corporation. Hon.
member, Shri Sanghi, mentioned it. 1
would like to give a little bacbground of
this. There were originally three separate
corporations—the Hotel Corporation, the
Tourism Corporation and the Transport
Corporation. But it was found abouta
year and a half ago, shortly before I took
over this Ministry, that these three corpo-
rations wers really overlapping and, there-
fore, a decision was taken to merge them
into a single corporation, known as India
Tourism Devélopment Corporation. This
has been done and a new Board has been
constituted, and for the mext three years
there will be no chamge. The changes
which the hon. Member mentioned were as
a result of the merger of these three corpo-
rations.

Now, the functions of this Tourism
Development Cerporation very broadly are
five. One is building of hotels. Already
one hotel has been built in Bangalore as
I said. Two more hotels are likely te be
started.

SHR1 K LAKKAPPA (Trimkur) : In
Bangalore the werk on the Five-Star hotel
has hot yet started because of financial
difficulties. o
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DR. KARAN SINGH: May I subs
mit, Sir, that is not correct to say that the
work has not been started. The work has
in fact been started. What happened was
that at a certain level the work has been
somewhat delayed because we wanted to
look into the design. In any case, the
work is going to be restarted very soon.
It is going to be the first public sector
hotel to be built entirely by the Corpo-
ration.

The Corporation also runs a fleet of
luxury cars and buses in Delhi immediately
and it wishes to extend this activity to
other States. The Corporation brings out
the entire range of literature. posters,
diaries and Calendars which are required
by the Government of India Tourism
Department in India and abroad. This
is an extremely important task because the
creation of literature is no longer a more
mechanical thing. It requires a lot of
imagination and intelligence. It is not
enough merely to give the photograph of
the Taj, you have got to put it in a much
more sophisticated manner. The Corpo-
ration is looking into this. At the same
lime the Corporation is also running the
son et lumiere in the Red Fort and the
Tourist bungalows. The Corporation has
an extrémely important role to play in the
development of tourism.

Many of the hon. Members have men-
tioned certain specific areas which are very
beautiful. Hon. Member, Shri Panigrahi,
spoke about Konarak which is a fountain
of eternal youth, and very kindly invited
me snd my wife for a moonlight cruiné,
1 can assure him that 1 accept his invita-
tion. S8hri Gowd spoke of a temple in
Andhra which guarantees immortality,
and many hon. members, Shri Kandappan,
Shri S. M Krishna, spoke very rightly about
the magnificent beauty of South India.
I feel that the beauty of South India which
is something unique and iscomparable,
must be made more use of. Rajasthan
was mentioned. An hon. Member men-
tioned about Chittor. Which Indian, Sir,
is there who can mention Chittor without
fecling a glow of pride and a glow of
patriotism. Now all thete places, 2 host
of them, lave baen oremticoed. My own
becme tewn of Jrmmu was meptioped by
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the hon. member, Shri Malhotra. But the
trouble really is that our country is so
beautiful and so rich that évery M.P. very
righitly féels that the area in his constl-
tuency is really worthy of developmerit.
I éntirely agree, and with that we géet the
day when we will be able to develop each
and every place in India. But until Sir,
we have that day dawn, and as long as
our resourees are limited, I am sure the
hon. Members will agree that we have
got to use the limited resources which are
given to us in certain specified areas,
because the danger is that if we spread our
resources too thin we will not be able te
make a break-through anywhere and we
may merely fritter away our resources.

Theteforz, I can assure hon. Members,
without going into very great details with
regard to the development plans in each
State, that we shall try and use our re-
sourses to the utmost. 1 thay say ofe
thing here that the role of the State
Governments is extremély importdfit,
because it is not possible for the Govern-
ment of India to take up évery sibgle
project directly. The State Governments
have got not only to co-operate but play a
major role in the devélopment of tourlsm.
1am in touch with the State Ministers
of Tourism, and there is a new awdredéss,
and | am hopeful that we shall use the
limited resources that we have in ordér to
get the best possible result that we may be
able to achieve.

Before 1 go on to aviation, | must make
ome more important peint about fourism
which was in fact made by Shri S M
Krishna and Shri Obkarlal Bohra and
some others who had spoken. Tourism is
not only a means of earning more foreign
exchange ; certainly, we need more foreign
exchange ; we are desperaiely short of
foreign exchange and we require more
foreign exchange and we infénd to éarn
more. But tourisin is also a potent fotce
for bringing about a better life for ouf
own people and for strengthening national
integration. I thiok in a way Shadkara-
charya can be called the patrofi-saint of
tourism Iti India because fourtéen huidtéd
years ago he set up in four coffiers of
India places where millions and millions of
people have travelled in the course of our
history, and 1 do not think that Ihdia
would be what it Is today, had It hot béen
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for this tremendous unity that we have
been able to build up in diversity,

Therefore, there is the importance of
developing facilities for pilgrims, facilities
for middie income tourists, and facilities
particularly for our youth, because, after
all, it is the youth that is the hope of the
future, and if the disintegration that we
sometimes see round us has to be fought,
it is in the minds of the youger generations
that we have to build and forge a new
national integration. I feel that tourism,
creatively used, can help in building up
this integration, and 1 can assure the
House that in our desire to cater to the
foreign tourists we shall mot and  canmot
afferd to neglect home tourism.

I shall now more on to aviation. The
world today is poised on the threshold of
a twin revolution in the field of aviation.
One is the revolutioh in the size of the
plane. As you know, the so-called Jumbao
jet will seat 450 people in one flight. It
is important here for hon. Members to
retmember that thé¢ Jumbo jet is not the
culmination of the present generation of
airliners. It is the first of a new generation
of mammioth airlines. 1 would not be
surprised if in the course of the next ied
or twelve years we find a plane carrying a
thousand or more people across the world.
We are on the verge of that. The second
revolution is in speed, in supefsonic air-
craft which fly through the air at 1} to 2}
times the speed of sound. So we are in
an extremely exciting position at present,
and I would submit that we are taking full
advantage of this knowledge, and we are
thibking well ahead. Many countries
have made the mistake of plamning in
aviation only for a year or two and they
heve found that their schemes have not
even got off the ground before they are
out of date. 1 must submit that what we
have done is that we are projecting our
aviation plans—ten years from today. My
key year as far as aviation is concerned is
1979, that is, the end of the Fifth Plan
period, because this aviation indusiry Is
such a fast-moving industry that you ean-
not plan fer a year er two.

So, we have set up a committee on
intérnational aifports, which is headed by
Shti Tdta and which includes a numtber of
people including the Secretary of iy
Ministty, the representative of the Civil
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Aviation department and others who are
the most expert people that we have. The
job of this committee is to look into our
four international airports. Shri § Kand-
appan had asked me about Madras.
Madras is included as an international
airport in this. It was mentioned as a
major airport merely because it is only
used at present by Air India and Air
Ceylon. We are not now giving it to other
Air lines, but in our development plans
Madras is there. In regard to these four
international airports, Delhi, Bombay,
Calcutta and Madras, the Tata Committee
is making a comprehensive study of all
that is required in order to develop them.
You can imagine what it would mean.
When you have a plane carrying five
hundred people, if I may submit, it means
that the entire Lok Sabha can be varried
in asingle plane. You can imagine the
entire Lok Sabha alighting at Palam...

SHRI NAMBIAR : And the Speaker
and the Deputy-Speaker also.

DR. KARAN SINGH : Yes, they
will be in the pilot's cabin. You can
imagine when a plane with 450 people
arrives, the problems that are involved, the
problems of handling, baggage, the
problems of health, of immigration, of
customs problems of health, of immigra-
tion, of customs, problems of ash-trays and
even toilets, because it is really as funda-
mental as that, and when you travell these
are the problems that you deal with.

So we are looking well ahead. The
Tata Committee's report is expected fairly
soon and that will be a blueprint for the
development of these four international
airports in the course of the next ten years,

16 hrs.

Apart from this, we have the Aero-
drome Planning Group which looks into
the other 81 aerodromes which we have.
One hon. Member had said, after all what
is required is only a field to land. It may
be correct that at one time it was possible
to land on a football field, but today
aviation has become more and more
sophisticated. It is not merely a question
of building a runway. You have got to
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put in highly sophisticated technological
equipment, radar, various other equipments
like VOR, PAR—1 do not want to go into
the details of all these sophisticated eguip-
ments which have got to be provided
because the safety level has to be main-
tained.

Now we get a number of demands for
new airports, The Acrodrome Planning
Group looks into them and again on the
basis of priority we will see which ones
we can develop. For example, Calicut was
mentioned.

SHRI A SREEDHARAN (Badagara) :
when will a decision be taken regarding
Calicut 7

DR. KARAN SINGH : Over the last
year since 1 became Minister, Calicut has
been brought to my notice a number of
times. I have specifically asked for a study.
I can say at this stage that Calicut will get
a very high priority in our developmental
plans.

SHRI NAMBIAR : That is allll
started it in 1952 with my Parliament
membership.

SHRI E. K. NAYANAR (Palghat) :
The Hindu plane comes there daily.

DR. KARAN SINGH : The Hindu
plane is a small cargo plane. Surely the
hon. Member does not wish us to land
in sub-safety conditions. After all, we
are also responsible for safety.

SHRI E. K. NAYANAR : For 15 years,"
we have been demanding it.

DR. KARAN SINGH : Before we
can start a service, we have got io examine
all aspects.

SHR1 A. SREEDHARAN: Is it a
fact that Government have laid down a
condition on the State Government that
land should be given free to construct the
airport 7

DR. KARAN SINGH :

Land is only
a small part of the problem.
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SHRI A. SREEDHARAN: Let him
answer my question, Have they made any
such stipulation ? If so, why have they
dome it in the case of Kerala, when such
a condition has not been insisted upon in
regard to airports in other States 7

DR. KARAN SINGH: The hon.
Member is misinformed. We have not
made any such condition. We merely
wrote to the State Government to say that
in case it was possible for them to provide
land free of cost, it might help us to take
it up earlier than otherwise. There is no
condition attached to it whatsoever.

SHRI E. K. NAYANAR : The inquiry
committee had submitted a report.

SHRI NAMBIAR : Crowning success
very soon.

DR. KARAN SINGH : 1 have full
sympathy for Calicut and I can assure you
that we will do whatever we can to
expedite it.

SHRI E. K. NAYANAR : Will it be
done during his tenure 7

DR. KARAN SINGH : 1 was referring
to the International Airports Committes
and the Aerodrome Planning Group.

One more point before I go to the Air
Corporations and that is with regard to
flying and gliding clubs of which some
mention was made by some members. I
must say I am not fully satisfied with the
present state of affairs of flying and gliding
clubs. They themselves are in difficulties.
They do not have enough money. We also
feel that the whole thing has got to be
looked in afresh.

Therefore, what we have doae is this.
The DGCA is heading a committee in
which we have representatives of the Aero
Club of India, of the two Corporations,
and of the Air Force, which will look
into the whole question of flying and
gliding clubs, what exactly their rate of
subsidy should be and, more important,
what their role should in the whole
problem of training which was alluded to
by two or three members. It is extremely
important, because when we are buying
‘planes costing crores of rupees it is

gsecatis] that we have 8 good iraining
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establishment. Therefore, we are looking
into that, We are also planning, if possi-
ble, to set up a centralised training school
for aviation. That is a proposal under
coasideration.

Now, if I may come to Air India, Air
India has over the last 15 years created for
itself a position of pride in the world of
international aviation. Some hon. Mem-
bers, Shri Gowd. Shri Prakash Vir Shastri
and others, have also paid a tribute to it,
Last year, the Corporation made a profit
of Rs. 2} crores mainly in foreign exchange
and several new routes were also introduced.
A direct service from Bombay to Mauritius
was introduced. Mauritius has recently
become free and [ am happy to be able
to link it up with us. And a Bombay-
Teheran route has also come into being.
So, Air India is doing extremely well.

The hon. Member Shri Baburao Patel,
raised some questions about the inaugural
flights. Inaugural flights are a concession
which the international aviation authority
has given to every international airline
and that is used. He asked for some
details. But one thing I would like to
say. I was somewhat distressed by his
referrenze to this question of Parsis and
non-Parsis. I would submit that that is not
really the spirit with which this should be
approached There is no question of any
communal or relgious bias in aviation.
It is one thing that Shri J. R. D. Tata,
who is himself a distinguished aviator, is
heading the Corporation. But to say that
because. Shri Tata is a Parsi, therefore,
Parsis are dominating it, I would submit,
is not really either fair or in good taste.

More important than that, Air India
has at present got a fleet of nine Boeing
707s. One more is being added this year
and that will bring the total to 10. Shri
Nambiar raised this very interest in question
He asked why it is that
Air India is going in for Jumbo jets. As
I said, the Jumbos are likely to come into
operation in the early 70s. Air India, if
it has to maintain the pace that it has
built up, has got to compete wtih the
giants in the aviation industry, it has got
to compete with airlines like TWA, Pan
American, BOAC, Air France and so on,
whose budgets are 50 to 100 times greater
than ours, This new plane is going to be'
# great attraction. If we do not go in fop
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Jumbo jets, what will ultimately happen is
that Air India’s international role is going
to be jeopardised. We will mersly become
a regional air service. What is more, the
Jumbo jets happen to be one of the most
economical and profitable ones to operate.
Because of its huge capacity, the fares
will be lower; the amount of freight it
can carry will be more and the break-even
factor which, as you know, means the
percentage of passenger-ratio which is
required to make a profit, is much lewer
than in the case of other planes. There-
fore, the consideration was that either we
go in for Jumbo jets or we agree finally
that Air India has to give up its inter-
national role and merely become a regional
girline.

It is true that Jumbo jets will be
financed by loans, but they aro self-paying
in the sense that we will make money even
if we acquire them on loan, even the other
planes which we acquired on loan have
made enough money ; they have paid back
the loan with interest. Today, foreiga
exchange is pouriag inte the country. §
can assure the hon. Members that the
pconomics of it bas been clearly worked
out, and we hope that the Jumbe jets will
turn out one day to be a source of immense
revenue to this country, and we will be
able to pay back all the lonas with interest
and we will also be able to maintain
Air Iadia's very high position in the
international world.

1 now turn to the Indian Airlines.
Indian Airlines has got its importance not
only from the tourist point of view but in a
country like ours, as vast as ours, with a
develpping economy, and with a developing
political activity, it is essential that we
should be able to move rapidly. I think a
good internal airline is not a luxury at allL
It is an absolute necessity for a country like
ours. 1am happy to report that Indian
Airlines also has shown a marked improve-
ment in recent months. In 1966-67, it
lost Rs. 423 crores. In the year that has
just ended, the loss has been virtually
wiped out and it is now about Rs. 25 lakhs
to Rs. 30 lakhs. In this year, which we
bave now started, we are almost certain,
if everything goes well, to make a clear
profit. So, Indian Airlines has done better.

Not only has it got 4 new Poard, & ney
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General Manager and a new Chairman, but
2lso it has got a new look. As Members
may have seem we have tried to change
the whole image of the Indian Airlines, to
brighten it up a bit and to make it some
what more attractive and more efficient.

The question of the fleet of Indian
Airlines was brought up. We have got
seven Caravelles. Shri 5. M. Krishna
has said something about the Caravelles :
that is not ture.

The Caravelles have done only 10,000
flying hours. They are good for at least
40,000 flying hours. Then, we have 1§ F-27
planes. ‘We have already got 4 HS-748
planes and we are getting five more this
year. The really older planes are the
14 Viscounts which we hope to phase out
over the next three or four years. They
are still good for3 or 4 years. The3
Skymasters and 29 Dakotas arc very old
and we hope to sell them. Even after so
many hours of flying, there is still a market
for Dakotas. It is very strange.

AN HON. MEMBER :
them ?

Why sell

DR. KARAN SINGH : Because it is
very uneconomic. Ewery hour the Dakota
lies, we loss money. Now our own planes
are coming from Ksapur. They are very
nice, neat and modern. In addition, we
will have to go in for mew purchases,
because the capacity of the Indian Airlines
is to be augmented uremendousiy not only
to mect the increased tourist requirements,
but to meel our local requirements, parti-
cularly on the so-called golden triangle—
Delhi—~Calcutta—Bombay. Therefore,
teams bhawve gone abroad to the USA and
to the Soyiet Uniom to see what cap be
the best new purchase JAC can make. The
teams will come and report to us and a
depision will be taken ia due course.

Indian Airlines is trying to make
improvements in livery, food, passenger
handliog, training of hostesses, etc.

SHRI BALRAJ MADHOK (Sourh
Delhi) : What about operational effici-
ency to which Mr. Prakash Vir Shastri
selerrpd—ahout the delay apg gj! that ?
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DR. KARAN SINGH : Delays are not
known in advance always. You take the
weather. Let us say, there is fog in
Kashmir. Before the plane takes off from
Delhi, it has to get clearance from Srinagar.
There is no way of koowing what the
weather is going to be and when the fog
will be lifted. If we ask the passengers (o
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g0 home they will miss the plane. All
ower the world certain delays are
ipevitable.

SHRI BAL RA) MADHOK : About

Srinagar, it is all right. But what about
delays in regard to Patna, Lucknow, etc. ?

DR. KARAN SINGH : 1 agree there
is considerable scope for improvement all
round in the operational efficiency. 1 am
merely saving that I think we have turned
the corner and in the months and years Lo
come, Indian Airlines will look up. It has
already begun looking up and its opera-
tional efficiency will improve. The guestion
of new routes was mentioned by many
people. Salem, Calicut and some other
places were mentioned.

SHRI D. C. SHARMA (Gurdaspur) ;
I mentioned Pathankot also.

DR. KARAN SINGH : | cannot go
into details about every one of them. But
for the information of the House, I can
give the broad considerations. There are
three things which have to be fulfilled.
First of all, availability of planes. After
all, our planc capacity is limited and it
is not possible to put on many more routes
unless we get more planes. Secondly,
availahility of airport facilities. As I said,
an airport is no longer just a football field,
They are now highly sophisticated and
expensive. Thirdly, traffic potential. Afier
all ladian Airlines is 8 commercial venture.
Ultimately, hon. members expect it to
make money. When there is loss, they
are understandably worried. If the traffic
survey shows that there is goingto bea
very small number of passengers, how can
we justify a mew route 7 Only if the three
things 1 have mentioned are fulfilled, it
will be justified. 1 may tell the House
that all the demands that we received are
being given very close attention. [ have
been receiving a lot of demands for North
VP and Nerth  Bibhar—Gorakhpus,
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Muzaffarpur, etc. T am looking into them
and with the limited resources at our
command, we will try to mee! increasingly
the genuvine requirements of hon. members
and the general public.

Before 1 conclude | must make mention
of this question of labour relations. 1
would like to thank the hon. Member, Shri
Nambiar, for a very constructive role that
he has taken. He said, very rightly, that
the solution does not lie.in apportioning
blame between management and Jabour.
He also said this is not a matter which
people should play politics. After all, an
efficient air service is something which will
serve everybody regardless of which party
he may belong to, and an inefficient air
service will inconvenience  everybody.
Laboeur relations in the aviation world have
not been very satisfactory. 1 admit that.
In fact, soon after | took over as Minister,
for the first five or six months there ware
a series of strikes and umrest. 1 am happy
to be able 1o say that the atmosphere seems
to be imporving. Job evaluation, which is very
i for any ific basis of a pay
structure, is progresging and I am hopeful
with the full co-operation of the unions
and the mamgement we will be able to
go ahead. As far as | am concerned the
unions and the management are equally
important because like a caravelle they
are two engines of the plane and the plane
will not function unless both go together,
1 am not one of those who look oaly from
one point of view. The unions and
managements both must co-operate with
each other and must show imagination
and thought. My colleague the Labour
Minister is also closely in touch with this
question. In fact, I take this opportunity
to appeal to the unions and to the manage-
ments to use their good offices and try
to develop the best relations as far as is
possible.

These two are corporations in the
public sector. Public sector undertakings
to my mind should be models of efficiency.
Apart from the ideological aspect, | think
the real justification of public sector under-
takings will depend on the efficiency with
which they can function properly. If you
have inefficient the public sector under-
takings the whole concept of public sector
gets besmirched. It is very important that
these public sector undertakings should
function well. They should be models cf
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efficiency even to the private sector. I can
assure you that the effort of our Ministry
is that both in the field of tourism and in
the field of aviation we should develop a
dynamic, imaginative and forward looking
policy. In this hope, Sir, I commend the
Demands for Grants to this honourable
House.

MR. DEPUTY-SPEAKER : Shri
Nambiar almost thought that the whole
House, by the reply of the Minister, was
moving on a supersonic plane. Let us now
land safely and put the Demands to the
vote of the House. I shall put all the cut
motions together,

All the eut motions were put and negatived.

MR. DEPUTY-SPEAKER : [ shall
now put the Demands to the vote of the
House. The question is :

“That the respective sums not exceed-
ing the amounts shown in the fourth
column of the order paper, be granted
to the President, to complete the sums
necessary to defray the charges that
will come in course of payment during
the year ending the 31st day of March,
1969, in respect of the heads of demands
entered in the second column thereof
against Demands Nos. 75 to 78, 126 and
127 relating to the Ministry of Tourism
and Civil Aviation.”

The motion was adopted.

— —

1619 hra.

Ministry of Labour, Emplo
Rebabilitation

and

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 63 to 67 and 123 relating to
the Ministry of Labour, Employment and
Rehabilitation for which 4 hours have been
allotted.

Hon. Members present in the House
whp are desirous of moviog their cut
mations may sg¢nd slips to the Table within
15 minutes indicating the serial numbers of
the cut motions they would like to mpyy,
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Demand No., 63—Ministry of Labour, Employ-
ment and Rebabilitation

MR. DEPUTY-SPEAKER :
moved :

Motion

“That” a sum not ecxceeding Rs.
68,07,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1969, in respect of
‘Ministry of Labour, Employment and
Rehabilitation® *

Demapd No 64—Director General, Mines
Safety
MR. DEPUTY-SPEAKER : Motion

moved :

“That a sum mnot exceeding Rs.
4432000 be granted to the President
to compelte the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1969, in respect of
‘Director General, Mines Safety'.”

Demand No. 65 —Labour and Employment

MR. DEPUTY-SPEAKER :  Motion
moved ; '
“That a sum not exceeding Rs.

12,65,48,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
3ist day of March, 1969, in respect of
‘Labour and Employment".”

Demand No. 66 ~Expenditure on Displaced
Persons

'MR. DEPUTY-SPEAKER :
‘moved :

Motion

“That a sum not exceeding Rs.
10,73,54,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course
of payment during the year ending the
31st day of March, 1969, in respect of
‘Bxpendityrg op Displaced Persony',”



